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CENTRAL ADMINISTRATIVE TRIBUNAL LUCKNOW BENCH LUCKNOW 

Transfer Application No. 1140 of 1987 

C.M. Pandey 	  . 	.Applicant 

Versus 

Unien of India & Others 	  ResPondents 

Honeble Mr. Justice U.C.Srivastava, V.C. 

Honi ble Mr. K. Obavva, Member 00  

( By Hons ble Mr. Justice U.C.Srivastava,VC) 

This transfer application was filed AB - 

writ petition by the applicant in the Iiigb Court in year 

1983 against the minor punishment awarded to him ,he filed 

the writ petition. Alonqwith Driver Mohd. Jaheer Ud4in 

the applicant was booked to work on one particular 

Engine on 9.6.1981 and it is said that both these persons 

sot their engine attached with 64 Down Awadh Express 

which was received on Platform No. 3 at Kanpur Central 

Railway Station and bound to move towards Lucknow. A 

collison took place of 64 down Awadh Express and 155 Up 

Tinsukhiya Mail. According to the department, in case, 

these persons would have taken the necessary care and 

caution, the same would have been averted. Consequently, 

a charge-sheet was served to the applicant also for 

violating G.R. 119,G.R.76(a),G.R.120 & S.R. 122/I. The 

enquiry Officer was appointed and the applicant submitted 

his defence. During the course of enquiry , the applicant 
aloncwith 

lave in WritingLthe letter which was liven to him by the 
acc .oted 

enquiry officer. that he has .Z., the charges against him 

tY 
andL

wAithe request that a lenient view may be taken, he had 

already clarlfied his position in defence to the above 

charge dated 11.11.1981, this writing was given to him 

Contd..2/- 

IA/ 
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:: 2 :: 

on the back of the letter on 15.5.1982. The enqiiry 

officer submitted his report and acting on it , the 

disciplinary authority removed the applicant from 

service as he was found to have violated the safety 

rules by not observing the aspect of signal for his 

train. Before the enquiry officer the witness were 

also examined. After enquiry, the show cause notice 

was issued to the applicant on which the endorsement 

was later on made. The disciplinary authority removed 

the applicant from service. The applicant filed an 

appeal against the punishment or der dated 4.9.1982. 

The appellate authority modified the punishment and 

reduced it as Fireman 'Cs for two years. Thereafter-

a revision application was filed by the applicant and 

the revision application was dismissed and the 

punishment given in appeal was maintained, thereafter 

the applicant filed a writ petition. 

2. 	The grievance of the applicant is that full 

opportunity of hearing wets not given to the applicant 

The witnesses were examined and it can not be said 

that opportunity of hearing was not given to the 

applicant . If the applicant later on admits his 

charge, which was levelled against him, it is no longer 

version for the applicant to raise the contention 

against the same. It was all matter as to whether the 

safety rules were observed or not and for that it was C 

found that there was ample evidence to bring him ',the_. 

guilt 
zof the applicant and that'swhy this finding was recorded 

and his request was also considered. The punishment 

which has been awarded to the applicant is in tune with 

admission made by 	 

Contd..3/- 



PI\ 

4N 4  

3 : 

him and prayer that a lenient view may be taken . 

There appears to be no illegality in the procedure 

whddh was adopted or the order which was passed. 

Accordingly, the application lacks merit and it is 

dismissed. No order as to the costs. 

Member (A) 	 Vice-Chairman 

Lucknow Dated: 16.11.1992. 

(RKA) 
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-- 671:A*  
Sh 	 informed that request for access to documents made at later stages of the inquiry 

4  .( will ot b 	derrigc cient cause is shown for the deTaTin making the request within the time limit specified 
,... 4,,4  above and thee cumstance s own clearly that the request could not have been made at an earlier stage. No request 

	

S'24% 	
for access to additional documents will be entertained after the completion of the inquiry unless sufficient cause is 
ichovefor not makin he request before the completion of the inquiry. P:t=wt.L 

Shr. 	 . . is further informed that he may, if he so desires, take the assistance of any other railway 
-.Ts-er vantian 	 Trade Union (who satisfies the requirements of Rule 9 (9) of the Railway Servants 

scipline and ppeal) Ru, s, 1968 and Note 1 and/or Note 2 thereunder as the case may be for inspecting the .. 

documents and assisting hifn in presenting his case before the Inquiring Authority in the event of an o 	inquiry be- 
ing held. For this purpose, he should nominate one or more persons in order of preferen 

mei' obtain an un_da.king from the nominee(s) that he (they) is/are willing to assist him during tire 'disciplinary 'procTeidd-0.% • 

,c.,.;iings. The undertaking should also contain the particulars of other case (s), if any, in which the nominee (s) had 
already undertaken to assist and the undertaking should be furnished to the undersigned/General Manager.  

'‘ 	 Railw alongwith the nomination. 	
—,.. 

desires to inspect documents, and aslo. I! 	

treogfuire 

-SV1 . . 	 reby directed to submit to the undersigned (thrtrugh -lv ait".'ie'?7:T . .. 
• • • 	 a leir 	 rte superior) a written statement of his defence (which should TFOn'-fifnail-Ge al 

M 	/his immedihte superior) within ten days of receipt of this memorandum, if he does no 	to inspect any 

, Ainmments for tn"-cfreparationfof his defence and within ten days after completion or inspection documentif the 

to state whether he wishes to be heard in person; and - 
to furnish the names and addresses of the witnesses, if any whom he wishes to call in support of his defence; 

0. 	and .  
to furnish a li 	f documents, if any, which he wishes to produce. in support of his defence. - 

	

L.)---- 	
....---- 	 -. 

As informed that an inquiry will be held only in respect of those articles of 
uld, therefore, specifically admit or deny each article of charge. 	— 

Shri 	 . .. is further informed that if he does not submit his written statement of defence 
'wfthirit the erio 	fie 	or does not appear in erson before the Inwiring Aut7Ority or otherwise-toffs (Sr 

comp y with the prow ns of rule 9 the Rai way ervants (Discipline and Appeal) Rules, 1968 or the 
ons issued in purs once f the sa ule, the Inquiring Authority may hold the inquiry ex-parte. 

"199 	tion of Shri 	 47.4V. .. is invited to Rule 20 of the Railway Services (Conduct) 
1968Nu46 	which no railway savant shallbring attempt to bring any political or other influence to bear upon 

uperior 	ority to further his interests i espect of matters pertaining to his service under the Government. If.  

epresen 	is received on his ehalf fr 	another person in respect of any matter dealt with in these proceedings, 
Ube pres a that Shri 	 aware of such a representation  and that it has been made at his 

c 	dactfon will be taken 	o 	on of Rule 20 of the Railway StrFvices (Conduct) Rules, 1966. 
1151S-if:ir 

ent. 

The -i'resident/Railwa Board/Undersigned propose(s) to hold an inquiry against S .
frikl.  , 4144-zy. .45-S:44.  MEMORANDUM  

und 	e o e ilway Servants (Discipline and Appeal) Rules, 1968. The substance of the imputatio Ai  , 
misconduct or misbehaviour in respect of which the inquiry is proposed to be held is set out in the enclosed state= . 
ment of articles of charge (Annexure I). A statement of the imputations of misconduct or misbehaviour in support of 
each article of charge is enclosed (Annexure II). A list of documents by which and a list of witnesses by whom, the 
articles of charge are roposed to be sustained are also enclosed (Annexure III & IV). 

"tg 	hereby informedthat if he so desires, he can inspect and take extracts from the docu- 
e 	o d list of documents (Annexure III) at any time during office hours withilLt five days of 

t f this memorandum. If he desires to be given access to any other documents which are in the possession f railway 
administration but not mentioned in the enclosed list of documents (Annexure III), he should give a notice to that effect 

. ‘ 0 .."\ to the undersigned! Mana er . 	 Railway within §ten days of the receipt of this memoran- • 
dum, indicating th 	ance o t e octiThents reqffifFd by him for inspection7The disciplinary authority may refuse 
permission to inspect all orally such documents as are, in its opinion, not relevant to the case or it would be against the 
public interest or security of the State to allow access there to. He should complete inspection of addition of documents 

, within five days of their being made available. He will be permitted to take extracts from such of the n-a7litional documents 
as he is permitted to spect. 

.9‘ 	6. Shri.. 
t large as are 

To 
Shrh 

eirebiipt of this Memorandum may be 
13y_or 

elis• t'‘ 

STANDARD FORM OF CHARGESHEET 3 
Rule 9 oft Railw Servants (Discipline and Appeal) Rules„ 1968 

4e/ 	e/v4  pap/ es*eiel(Name  of Railway AdmiOstralip5) 

(Place of iss (21-16-f"?,) 	data 	( 

Signature. 
Name and des' 	. 101 	) 
competent :aut or 

Standard Form No. 5 

ett-2;49Genl. 188 

esig 
1Place etc.) 0  

	

u 	®Copy to Shri 
r 41 _

z5zelf.:. 	<, 	(name & designation of the lending authority) for information. 

(8 	ITTihliiss tigeiliimmihmmaayy  bbeeeexxiteennddeedd  uupptoto  ttewneudtayyLaytsthar tdheiscrgsioornetiofothoef  cthoomcpoemtepnetteauutthaourtihtyo.rityStri'Ke out whichever is not applicable-7 
i 

f 	' no be retained wherever President or the Railway Board is the-competent authority. 

211i'I'l  *Where the—President is the Disciplinary Authority. 
®To be used wherever applicable—See Rule 16 (1) of the Railway Servants (Discipline & Appeal) Rules, 1968—Not to be inserted in 

the copy sent to the Railway Servant. **Submission of such list at this stage need not be insisted upon if the employee does not comply with this requirement. 

N.R.--2060117—April, 1980 —25,000 F. 
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z.-Nt 	 ()RAI 	CliARCESIWET 

Rule fl  ty. 	1,0 Sersenh (1)kciplioe and Appeal; ule4, llt 

(1'1 	.if ts 

NI(MANI)1;11 
f 

TAII-Prestdeir -  Railway ltoardfl milt . of  ned propss• Li to liold sin is.m.11,,, .o...inist :surf 

und-r 1..11-J. -9 i;'r itnfr., i1)•• Iv Sen. oils (ii p"..se 'Ind 	"ria‘i •"k Rid, 	' 0*, 	'l lir sub stall  

i.es.induct or miseselia, hair in rely et -( v,..iill I'm. ii..,, 	x . 	-, ot i, 1,, tit, I , , 41 i 	,., i 

in-nt of q-ticli.¼ of chat re t •"siii,,i • t, 	A Ail' is., •-• o, it, . 	, ,,,at• .i .. t c.i.s , mln• i . , 

eas.•ii iirte of charyo is enclosed I Nimes to .• it) 	A Lit it ilia 	i ii,  - I 	• I I : 1  I .'it IA it 

artIC1CS l 	' 1 irtte are,1 roposed i o  he sti,iaine.,1 Art- 4 1..... 0,4 1 4 _, ,t t  •\, 

2. 	Sh.rii . 4 3...., • )4.  IV A.,/' i 44  is hovel)) titforn.sd ilt it it he •• ..t.' I 	.. )10 , 	i• ,„ .., ,cy:l -I 	 4 

	

. 	 44," tt 

ments  marntio,o,,t1 oriNt tzlai"..,,,,..0 list of itoq w 	a ho 	-. (.1.ii••• mrc 1 if • at .,,-,, • oi ... it iri,ii,  i 0:: 	
1,-,t;,:i: 

ct 

rec-.)t of t.1.1 s locrnorandonL . 	It he 41,,,,n-,,,... t i . pe  i,o 4 a a  .c s.,l,t 110. 1,111 ,1" d, 	ii , 	 I. it '6' l• • - 	 1, 	ty 

/1;;.,..iiS ,istration but not inemiiimil in the eii.:Aose...1 l' ,t 	' Jill:III-W.111.. f \ I Ii.' . 'r' I I i ) tit 	...., •Ie I 	'1 .  

	

Ilnliel',  WV!" k ll'iliN',,' ' l -outer 	„ . . , 	Vs").( ‘(\ \ 	„ ' 	"st. •A' 	.. R ill .' t i. l: It kt 	' It WOO i 1 	II.' : 	 •I 't 

damn.. intlIC.I.IIIItI. 111.i"..—rdlek ill, . ,,r1);:. ;, ,,,,.; wilt ; 	,,,10,,.! t", I i Iiii 1,•r io 	. 1 ., ..I.., 	'rho .1 1, 	in  
...._ 	. 	 r  

••'s _,,,, 't 	permission to inspect ali or sin), such dos-1,11....iit., a 	.0 - 	.., 0 	, o. . 	.- 	-: 	' 	,,,i'.1 i• ti,. • i • s-r -•`.: ,si. -- I 	• I • .. 	1 it  . • 

pui, , ..• i ltere ..1 or s4,orn y of the  st ate I 	,ii.,w  ,h, it. ,. tiwri• • 	tit 	I" 	't ' • ' I tut, li, .1., . ti It • t :Li' 1  t t t • • I .  ' t  '..1 	 • . 1  

1  I i 1.'' cc this .s ot their Isetisg mad( ;IN ai'•iblc. 	I', ‘,• Ili 1,, 1 ,:rs din s... 1.0. , , • (,-,“.: s  t r „1 ., so.,,lk  ,; th, ,„;-,T.Ie a il l ...1 1, .1, Olt, i t . 

. 	

..----.... --. 

it 3. 	Slip. „4  if • 	.1 1,...A. „..r. Qxiiitotio,.ii ftit r.apie..t tor iioe....... t• ,  il -its.. ni • iii isle at a titer• ,11.0,. - 	l t h efitoat 	V 
uo Is permitted ti.,i1  sis, ct. 	 • 

will- not bi..i..e.nr"ell.i 	id stare..A.,ii-qa•icid s....i.,s, is is's,. is s. for Ilse itil is, fa in ' hie tile rJ...-st w Ion flu now hint: 4.4 citi, ii -i" 

4,-- -'\ 	abo‘e and ilrt... ctrcunistanee siiiiii.ii clear IN th-it the r..apisi a easios! .i..t f.o. "•,-- ii in s 1... "st in 	-triter sta....-. 	No rt it oc-1 

\•-• e▪  '' 	for access to additional document ,  •s‘iil he L•iitt rtansi .1  tier ths cola tains.: 	t the 1••,iiiirs 'isle-, tutfieit nt 	c 

,,..os)4trior not makiny,phe request before ti.17e0--inpi k,t,,.n „I ;he o„p,, r,,. 

Shry.'?.,,./) 7 / 	, 	It, 	, ,.1,6., ,,, ,,  ,- ,i tl, it i„- tin- 	it 	„I. 	i-,.,, t ,he t',.. isi ,t,iii,..-e,,,',Inuotli..r ra• ". iv 

servantiant.oilti"ii of ii- tt, tit ,,'.../ I r.ist, 	t. ', . so O." 'I . .1.) II. - 1,:.,- r,,joir -•• .•.,,, 	'.. it I c. 9 , ii 	,r ti,e 	R....,ft.,.1.; 	,,,,:- 

(1)iseiplide and hIpesill itills:Ss, I 90, a...1 '.••=,.1.• I apil i.: Note ...' ti,r. onus's. ,is ils; ii i- e 	i, 	•,,/ 	Ii,: 	tor 	•k ii i.,:ir •ip 	l' . 

documents and assistimr.,, him in pri•sentimi his case lis lisle the ititiiiirli•ot \iith,,r:t: in ile• ,•. in it an i trt i•i.tuiq 	I.,:- • 

int-.1 held, 	For this purpose. lie sli uld nominate One or mot,- rcr on; in , iril-r t or r 'I . 	4t,i  t 4 ,e/f,t ynew .,,p, t ti.: 

0 	ii,C,;ist)ine raily wa 	servanttsi or R1‘. servant (-) .n Itaili‘li-) 1 rad,- Hilton I 011,-.11 (s; 	6...1 	"*"." 	- ' • ,A.1 '""I'l  
a . 	. 	.. 	

w  \elk 	4,' obtain an thnlertAking from the nominee(s) that he the I ts, are willing to atiSiO. loin d .rii the disciplinary proc-ed 

-t• 4...• Int:3. The undertaking should also contain the particulars , I other case (s), if at 	 nom in in w tett the noom : (s1 had 4,,..... 	• • 	• 

already undertaken to assist and the undertaktm, should be furnished to the unite 

-..) 	.... = ...., ...Rally), 	alongwith the nomintition. 	
...-- --- 

"0111%a, It ref 	te stiperiffi‘ } a written statement of los defence (wl14 sl. tuld Tin.1711-aiT 71.1•117..-,  fa' 

1,.......11-e-trl  
„sfr,sc 

-Sliri ...- .).. . . /7. 	.reby directed to submit to 	derstaned , khrottgl. Ciltriel:trtsit.i. 
I 0  ageribis immediate superior - 'thin ten days of receipt of this I'llehlof indum, if he doe not require ts. in s tie:t any 

s=...-. .iments for th'-rigeparation 	is defence and within ten days after completion of inir I (lion of &Jai- at it i he 

desires to inspect documents, ai,i) aslo. 

(a) to state whether he wishes to be heard in person, and .. 
i 

--4) "11-• 
(b) to furnish the names and addresses of the witticsse.., if i...ily \,, hook he .iiite 	 o s to ea in suiprt of hi:  

and 
 

N 	4 	 •*(c) to furnish a Ii (,if documents. it any, which he wishes to pr. 'tic • in support of us (lc:relies!. - t 

, 	... 	6. Shri.. 	 .,ii-, 	s informed that an inquiry sstil be I. -I only in re l -tc,‘,1 of tho:e!, articles of \ ,.. t. 	 .... 	' 

, ) 	 •lef'• 	̀St old, therefore, specifically admit pr dens 'a tell art is,•le of eh:sett' 
i 	:barge as are r 	nut 

	71):  7. 	Shri 	 ..is further informed that if he does not submit his i‘s.rittett Ntateriteitt of t.k ii..nee 
, 

within theszioaetitiegIfyr 	or does not appear in wrson before the Inviting Ant tority or otlierwmc-fiifs or 

It uses to comPr with the proi 	ns of rule 9 4 .tiiCiit Wiiervants Ii iscirline and A -. peal) Rules. ) t .5y or Ills. 

Orders/directi 	, issued in purds44nee f the s. 	de, the Inquiring Authority may hold tl inquiry ex-p,:rte. 
i, 

.4,4-e; 	ii illvited to Rule 20 of the itilwaN S,...,r‘ ice; (Conduct) 

bring tyr attempt t, bring any political or o her irtiltiens% to hear upon 
cspect of matters .pertaining to his service t rider the Gi)erlimem 	If 

Facts. 

To 

Shri • 	. 11, 	tAi. J. 
/ -41 	_... 	 ....* .  

/.., f„:„. 	....... 	. . 	...... 	. 	. , 	..1Place 	0 

6(....opy to Shri 	 „ 	• 0, 	(name & designation of the It:paint), tithority) for information. 

tlt-  — 	- -- • 	
. _ 	___ _...,........„______ _...... 

/ 	,,3;!) t 1 his time- iiinit may tie extended onto ten days at th discretion of the competentth auorily. Strike out whichever is not applicable. 

i 	...).) fii his time limit may he eNtendett ;quo twenty days at Ow discretion of die competent authority. 

Y:' 	
IT, . tie rctaiiii...1 wherever itrc Atria urthe Railway Board is ttie-  tn i-oixtent authority. < A) 

.-4.--n-)1. VPF^,-',.,::, What': th.:i"Vrt-Iiill'Zi It it, the I >iseiutinay Authority. 	
f 

, 4 r...,..,-.0-••••••N Q %NI ,,0 he used Aherever arytieitote • Sc Rine to (i) at the Railway Servants (Discipline & Appeal) ',twee, 1968-Not to  be  i rwertedigi 

s. c 

' 

"SjibinisOoti )1 such iiSt al this stage t.ed not be insisted upon if the emp loy-LT does not eorept;; with OA requirealaai. *- ,(11,..,, ::upy setit tu the Itatkkay Servant, 
,t ( 

r 	' - 	ttikr14..4 (AM—April, 10--25,nuo F. 	
-, 	--- 

	

\ 	. i,  

q'ak  

'gried/EClent• rut 

8. The attention of Slid.. .. .../i/ 
Rules 1968, under which no railway setvapt slit 
any superior authority to further his interests ii 
any representation is received on his ehafffrfVatinther person in respect of any matter den t with in these proceedings, 
It will be presumed that Shri. .... 	.: .,.,/ . ,',44/ 	' aware of such a representation an that it. has been wade at his 

	

instance and action will be taken 1 tifsf hitefof v-R1 	m of Rule 20 of the TriTIZTiVre-r-viee tConduct) Rules, 1%6. . 
.- 	.. 	 .-- 
9, The receipt of this Memorandum may be itekrww1cdged 

Signature . , 
Name and de, 
competent ant 
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Z,4,1;./ 

3,03 
;1-2 

	

ctcl. 	- - 

's 	../ • 
-...) ,."... 	 ''' 

	

.. 	..../ • ' 
'51.7*--'0.4  ts‘''''' 

	

''' • 	- --•—.-1.- 

ft 



g 3 

t 

 

/ 
KKY 

Statenent oi Article of charge f ram e& 

against snri 	.P andey/na Asstt. uckno 

That the said ,-)hri C.P!* andey, unil e 

functioning as DSL, 2%ssist ant of 64 •_on Ayradlo 

t)cpress on 9.6.6 at 3/52 hrs at :Kanpur Central 

Station, violated G.. 119, G.R.7 6( a), G. Ti.120 

& S. R. 122/1, as revealed during ioe collision 

of 64 wun Avadh cpress and 155 Up Tinsulthia 

Illegible, 
sr. 	. echanical jyagineer, 

LAICKhOW. 

T :FLU CO)? Y 



Statement of imputations of misconduct or misbehaviour 
in support of Articles of charge framed against Shri 
C.M .Pandey/DSL Asstt ,Lu.cknow. 

On 9.6.81, 64 Down Avadh .P5cpress bound for 
Lucknow was received and dealt with on platform 
No.3 of Kanpur Central Station. Despatch signals 
for this train were taken off at 3/32 'hrs for despatch 
to Lucknow via South line, but when the train did 
not move for some time, signals were pit back at 
3/ 4 0  hrs. so  as to facilitate reception of 155 Up 
Tinsukhia Mail, coming from Chandari side into 
Kanpur Central Station. .tut it so happened that the 
Driver of 64 Down Avadh Express also started a 
little later. After it had crossed points No. 147, 
its diesel engine No.18084—NIVIA side collided with 
Electric engine No.20645—W4 of 155 Up Mail, which 
had come to a halt at stop—dead caution at TA.M 100/0 
after passing Points No.145 in station yard. 

The enquiry has revealed that the said 
Shri C.M.Pandey, DSL Asstt. of 64 Down 
Avadh cpress started 64 Down Avadh 
Dcpress foram line No.3 of Kanpur Central 
Station on 9.6.81 without satisfying 
that all the correct signals were shown 
and that line before him is clear of 
visible obstruction; and 

That said DSL A.sstt. started 64 DDW11 
Avadh Dcpress from line No.3  of Kanpur 
Central station on 9.6.81 without 
proper authority to proceed; and 

That the said DSL Asstt.failed to repeat 
the aspects of signals to his Driver. 

shri C.MJandey, DSL '\sstt ./Lucknow has thus 
violated G.R. 119, G.R.76(a), G.R.120 Pr, S.R.122/1, 
thereby resulting in the side collision at 3/52 hours. 

Sd/—.Illegible, 
Sr. Divisional mechanical Digineer, 

Lucknow. 
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f r 	ed a.goinFt Shric 	d5!, Dies el s st . ,L ckno7: 
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,T unio r 	ini St rat ive Officers Joint 

niu.iry Report d;)-1; ed 2 .7 .61 , consistin of 
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List of Witnesses by whom article of tharges 
framed against Shri C.M. Pandey/DSL Nibstt./ 
Lucknow are proposed to be sustained. 

    

Shri M.P . Verraa.A.S.M. Kanpur. 

H. C. Sharma. 

B . M. Dass. 	"/Power Cabin. 

Harish Chander. Driver 155 Up. 

11 
	

Kalika Rai. 	Co—Driver 
155 Up. 

R. D. Pandey. 	O/D ASM. 	 11 

7 • 	S.S. Phartyal. 	S.I. III 
Powdr Cabin. 

11 
	

Mohd. Ay u b 	Gangm an. 	 11 

A.R. Bansal . 	Guard. 	 LKO. 

1 U. 	11 
	

Mohd.Zahiruddin Driver. 	 It 

Khan. 

S 
Sr. Divisional M echanical Engineer, 

Luck now 
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In the High Court of Judicature at Allehabad, 

Lucknow Bench, Luckhow. 
4WD .41. 

Writ Petition No.......of  1982 

C.M. PEndey. 	 _ MO 	 Petitioner, 
Vs. 

Union of India, End others. __ 	O. ?artless  
cr  .-.-.-•-.-.-•-•-•-.-.-.-.-•-•el-•-•-•-•-•-•-•-•-•-•-•-•-

ituiexure 

To 
The Sr. Divl. Medi, kingineer, 

N, i3y. Luelliow. 

Sub:- Side Collision (case No, TCL8/4-3/1-81-1,18/(14B 
SIP ••• 4111•1 

itef:- Charge atle et k 0, TG_8/ 4...3/1-81/143/ (NB 
dated 10.9.81 Reed on 2/11/81. 

oft moo •ii% 

Respected Sir, 

With due respect ttid profouud submission 

I beg to lay the following few lines in connection with 

the above for your kind consideration Aid merciful orders 

please t - 

34  Statement against innexure 1 in the abuve daarge _ 
sheet, 	VI= MN, 4M 

Atille functioning as Diesel best% on Loco - 

NO. 18k-84 WDM/4 of train Nos  64 rn on 9.6.81, 

nor train aigine was side collided with Llectric 

Loco No, 2u645 MM/4 of Train No, 155 Uk at 

3/52 firs in station yard at MB CentrP1 Eti,d 

oharges of violation GIL-119, Git.76( a), arL120, 

and SR-122/1  have been framed against me, 

b) (hbrges as shown in item no. 1, 2 End 3 of the 

charges sheet in Etuiexure-II are denied, due to 

\I WEIS Ordered to obey GE-120/(b), SL120/(iii), 



SR-115/2,(4)-(a) gad (b) Mad Si-L.124/ 2-(13), when 
despatch signal we's taken off, 

At a stet ch it was very difficult to me lo 

look Guards starting sigaal d despatch sigial 

boti at The satne time gad from 'We same place, due 

to long hood side of The Loco end opposite side of 
C, fo4c--6' 

tint despatch signal.  end no. 	w as given to me 

to look the despatch signal again before starting 

The train, 

2. Statement against chprge No, 1 in annexure _ II 

of this charges sheet, 

So far as vile charge no.1 inetntikure II is 

concerned I beg to state that I did not start 

or alaowed to start The train, but only I shouted 

for Guards starting sigial was eigat, for which 

I was ordered to look pack continuation. end it 

was not certain. thatwiier the Guard will display 

his starting sigial, 

Alen after receiving 01:its 22 The Driver sounded 

horn for Guard starting sigial after despatch 

Si]. was taken off at 3/32 firs a shovin in 

niiilexure.II of this charges sheet, I seea, that 

The despatch signal was cle•arly taken off Elid 

repeated the same to rry Driver 1,vho ordered me 

to look back continuously for Guards starting 

could t/-3/- 



signal arid I did so. Afterward, *len Guard of 
No be 

64 fl 	jaath his starting signal., I only shouted 

that Guards starting sill wee 'right', The Driver 

enforced by station master on duty at the spot took 

a quick start without giving me a, Chance of a few 

MOMei2t to go beck to my side to look the uespatch 

signal again kid repeat its position. I trieo ILJ 

best to go back to my side kid lock tile despatch 

sipal again but signal was passed before I went to 

DIY side, Hence I  could not see the despatch sipal 

again after receiviag arid shouting the Guards - 

starting sigial was right, 

c) 	Due to long hood side of Loco Etict left side 

situation of signal, the despatch ;signal was not 

visible from Right side back foot board of Loco, 

so I could not look both the Guards Starting siguAl 

aiod condition of despatch sigiel continuously at 

the same time ind from the same place, 

d) Further due to curvature and long hood side of 

my Loco, Routing sigiatl. and track 4thead was not 

visible from ny side, So I stood up to go to 

look the Same from Driver side, but mettiv,hile 

the driver awlied full brakes End train stopped 

with a stif4lt side collusion of loqHth the Locos, 

con.td  
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67--)  

No other sigatt was shown to me after starting 

the train, In such circumstEnces I must not be held 

responsible for this charge pleas 

3. Statement against charge No. 2 in annex(re-ii 

in this charges sheet, 

So far as the charge no, 2 above is concerned 

I beg to state that I did not start or allow to 

start the train. I only shouted for Guards 

starting signal was right. 

Moreover, as per daily Procedure despatch signals 

are properly authoritor to proceed in 	yard, 

The despatch signail. for starting my train No, 64 

rn was taken off as it is clear in elinexure.II. 

I clearly looked and repeated its position to IR/ 

Driver %d after repeating the aspect of that 

despatch signal it we also my dulv to look aild 

repeat cluards starting sigial, as per order of 

iw Driver end d iiy routine I stood on rear foot 

board of my Loco behind Drivers cabin and looked 

back continuously untill the Guard in charge of 

the train not displayed his starting signal. 

It was faultv situation of that despatch signal 

due to which I could not look continuously both 

the Guards starting signal end *that despatch 

Ramxtriii  caltd 5/_ 
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signal at the erne time and from r2i e me plao e 

the desplitch sigial WAS hiddEn by long hood 

body end WaS not visible from right side Rt back 

foot board of rtor Loco end no chance was given to 

we even for a few second to go to rtv side of the 

Loco to look End repeat the aspect of despatch 

signal. Before starting the train end Enforced 

by station master on dutr at the spot the Driver 

took a quick start without waiting for repeating 

the aspect of the despatch si gual again, vit en 

Guard displayed his starting signal end I shouted 

that Guards starting signal was , rights, 

In such circumstances I must not be held 

responsible for this charge, 

4. Statement against charge No.3 in ennexure_II in 

this charges sheet; 

X X X 

ex) So far as the charge no. 3 above is concerned, 

I beg to state at at first locked that the 

si anal was cl e arly taken off vri 	indication 

and I repeated the aspect of tae despEtch signal 

was right to my Driver; 

lite% Ps per daily routine I was deputed to lock 

back continuously for Guards starting sigialt  

contd, 
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which I looked continuously till the Guard did 

kot display his starting sigaal, ohm the Guard 

displPyed his starting signal, I shouted that the 

Guards starting signal was 'right" ; 

0) 	Afterward, I could iaot get a chance of even, 

few moment to go 'back to left side to look the 

as.peot of Despatch sigaal Plid repett its position 

again, before starting the train, due to the Driver 

Enforced by SVIlon Master on dtrkr at the spot1 

totdk a quick sti,rt when I shouted for Gaits . 

signal was right. I tried azr best to go back to 

nly side to look and repeat the aspect of the 

despatch silt  but signal ves passed before, 

I went to my side. Hen.ce, I could not lock the 

aspect of inat despatch sigaal again after receiv- 

ing and repeating the Guards starting 

In such circumstances I must Liot be held 

responsible for this charge, 

5. 	Statement against annexure_ III and IV of this 

charges sheet 

X X X 

So far as annexure III and IV Pre concerned 

what I can state against them when the list of 

Documents and the list of witnesses against me 

Pre proposed to be sustoined. 

,-- ---. - Al 

.4 
) 
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b) Moreover, if i aquiry mey be, oonsiuered 

necessary Prinst me one copy of each documents 

Find vrIlnesses may kindly be issued before hand, 

so as I may enable to defend my.  case. 

In such circumstraces when the train was 

ready to start, the despatch signal was taken off, 

I repeated the aspect of despatch signs's" to rrti 

Driver, Driver sounded one long horn for Guards 

starting sipal, and afterward, I was ordered to 

look back for tivards starting sigtial from plate.. 

form side as per 	Gr-120/(b) SR-12u/L.(iii), 

Si lt-115/ 2-(4)-(a) End (b) and Sit.124/2-(b), vihen 

the Guard displayed his starting sigaal, I only 

shouted that Guards starting signal was right, 

the Driver enforced by station master on dutv at 

the spot, took a quick start without waiting a 

few second, so PS I may go to my side to lock 

the condition of the Despatch signal and repeat 

the aspect of the Despatch signal eigain, 

The SUtion, Master on dutv Who Vilked with 

Driver at the spot and the Driver was believed 

the station master both, are responsible for 

this occurnace who did not give me a chance eve' 

of a few seconds to go to my side to look the 

contd 8/- 



despatch signal %d repeat its position Agin 

to my Driver, 

So it is requesteu your honour thPt I 

should not be held responsible for violation of 

GR..119, GR_76/(a), G1t120and Sii..20/1 and charges 

framed ', gainst me may kindly be cancelled, 

It is aso requested your honour to kindly 

give me a 0452zice to see your honour in xials connec- 

tion before Arzenging Enquiry conmitee Pgrinst me as 

still I ersn suffering for no fault and further by 

this charges sheet I will have to suffer punisb,ment 

for others fault, 

I Ehall be highly thankful to your nonotir if 
-e° 	uoyo r honour will PilOW me to see you in conLection 

'SP t 
wi.,4 	th above chArges sheet, 

d';• 
Itiftking you in antici atidn. 

Dt, 11.11.81 

Yours faithfully, 
3d/.. 

(Chhamma kite) Paadey 
Diesel asstt Lucknow. 

Note:- I objected the point that 	 was stAined 
by me in enquiry during question period but enquiry_ 

officer became anggrY end atir objection es not Quterea 
in Iffy sotement and now the same point has been shown in 

charges Bo, 1 and 2 of a-nnexures II of charge_sheet. 

Sd,CalaPma Mitra Pandey 
( True copy ) 
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NORTHERN RAILWAY 6.3 

- 
< 

SF-7 

(Standard Form of order. relating to appointment of Enquiry Officer/ 
Board of Enquiry, - RUle 9(2) of RS.D&A Ru1es,1968). 	

Rcr-/ 
Ne.TG8/A03//.8/RB/CNB. 	 Divisional Office, 

Lucknow D/0/7 02.81. 

ORDER  

wymiiAs, an enquiry under Rule 9 of Railway.Servants(Distiplir 
&.Appeal)Rules 1908 is being held against:, 

Shri Mohd.Zahiruddin Khan.. Driver, LKO. 
girl C.M61!andey,,DSL/Aeatt/LKO. 	_ 

AND WHEREAS, tbe-04i1weiftpcd/undersigned considers that Dear4=ef 
4LnquizY/any enquiry Officer(aboild be appointed to enquire into 
the charges fremed .egainst,them. 

NCW, THEREFORE, ttRefrbtey=Board/the undersigned in excierciso of 'the 
. 	. 

power conferred by Sub.Rule (2) of the said Rule,hareby appoints: 

A:Board of Enquiry consisting:" 

I 
1 x 
I 

OR 

SERI Tilak RAJ SHARH4SLI/Dal„Lucknow, as an Enquiry Officer 
to enquire into the chrges framed egainst the said:. 

I. Shrilhd.iabir:nddin Khcn, Driver, LKO. 

S!ir“.M.Pandey, DSL/Asstt/LKO. 

Signature 
NAME (MIT =FIORE) 
Designation 	Sr.D.H.E./Lneknow. 
of the Disciplinary 
authority. 

Copy to:. l 
1. 	,tlii Xohd.Zahiruddin, Kban„Driver, LKO. 
,./thri C.MI.Pandev, DSLikAtt4LKO. . 	,-. Through LF/IKQ.- 

Shri Tilak Raj Sharma, SLI/Dsl/LKO,(nquiry Officer)for information. 

: 



tlae High Court of Juaiceture ex iillahadeal  

Lucillow Benth, 

Writ Petition No....0f  1982 

Pendey, 	 Petitioner, 
Vs, 

Union of India Euct others. 

AuLextire 

MM. MN. Opp. rP'rties, 

SF-7 

( Strnderd :dules of-orders relatilig 
EpvoiLitnient of Inqiiiry Officer/BoErd of 
Enquiry itule 9(2) RS, Ddc itules, 1968) 

Northern at' iivity 

DivisionEl Office 
Lucknow.. D/11-6-82 

N0 s TG-S/A-3/I6.81/1113/110 

Order 

erees the Inquiry under i(ule 9 of iitilway 

servant (Discipline dc AppeP1 Rules 1968) is being 

held rgfinst S/Sri Mhd, 4Phiruadn liairfint  Driver & 

Diesel/Asstt. C.111. Pendey of Lko, 

et* 
vt e 
1' 

(should be appointed to enquire into the ohrrges 

consideres thet SoPrd of kinquiry/any /41quiry offL;erl  
And whereas the xiatilway Soerd/uuder-sigaea 

111(: 4c , 
it 

"'\ . g•s,ib 	frPMed Pg:iiist then6 
,.: 

whereas the Reilwey Borrd/undersigned 

in exercise of the Powers conferred by Rule (2) of 

the said Rules hereby eivoints 

contd 2/- 
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ik 

A Boerd of Iliaclaxly coustitug. 

a.. 

2. 
3, 

04 
	 or 

Sri N.K. BetrP, SFI/Lko es kiuquiey officer 143 
Ealquire into the cherges fremed pgeir„st,thie saja 

Shri Mohd. ZPhiruddin Kheu, Driver/Lko. 

Shri C.41, Pe.adey, DSL/Asstt, Lk:0. 

Sd/.. 

Sigarture 
NPate„ 	Si) 

Deeigt, of Discipline 
iluthority, Sr.DML/Lko. 

Sri. mond. aniruddiz. Kh , Driverp-ko 
Ca. Pendey Da/Asatt/Lk0. 

Through LF/LKO 

Sri N,K, Betre, SFI/Lko/(iuguiry ofacer)for 
info re *doh 

(True C0PY) 
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IN THE  HON' BLE HIGH COURT OF JUDICATU 
LT LLLAHAL'LIDL  LUCKNO BENCH.L.LUOKNOlt. 

grit Petition No. 	of 1982. 

C.M.P andey. 	 Petitioner. 
Versus 

Union of India & Others... 	Opposite parties. 

No . DAR/ Erlj  uiry/M arch '82. 	Dated : 

From : SLI/DSL, 	To, Lucknow. Shri Mohd.Zahiruddin Khan, 
Driver Grade 'A't Lucknow 

To, 
Shri C.M.PandeY $  
DSL Asstt., Lucknow. 

Copy to Loco Foreman, Lko. CHB. 
Copy to Sr. LOS, Lucknow. 
Copy to S. S. Kanpur. 
Copy to DST WSI, CNB. 
Copy to PWI (Hgr) CNB. 

Subject: DAR enquiry in case No.TG 8/A-3/1-8/RB/CNB, 
Against Shri mohd.7,ahiruddin Khan, Driver, 
Lucknow and Shri C.M. Pandey, 'DSL !Isstt.,Lucitinow. 

Vide SF7, lb the underskned Tilak Raj, SLI/DSL 
has been nominated as a enyjuiry officer to enquire 
into the above case, therefore, DAR enquiry will be 
held at 10 hrs. on Dt. 24.4.82 in SS Office, Kanpur, 
against Shri 1ohd.ZahirUdd1fl Khan, Driver Grade A' 
Lucknow and Shri C.M.Pandey, DSL ,^,sstt. of Lucknowfor 
side collisation with 155 up at CNB while working 
64 EON on 9.6.1981. 

Sd/—.Illegible, 
Enquiry Officer. 

Shri Eviohd.7,ahiruddin Khan, Driver Grade ' A' 
and Shri C.M. Pandey DSL Asstt. has not ,iven the 
written concent of their three defence helper, 

(Contd.on Page-2). 



TRUE COPY. 

therefore, please arrange to submit the written concent 
of their three defence helper within 10 days from the 
receipt of this letter, to enable me to get them spared for 
enquiry. in case no concent is received within the allowed 
time, then it will be presumed that you do not want ask 
any defence helper but will defend your case yourself, on 
no account enquiry will be postponed but will continue till 
the finalization of the case. 

LF/Lko. 	Please spare the following staff for enquiry: 

Shri 1‘.liohd.Zahiruddin Khan, Dtiver ' 	,Lucknow. 
Shri C.M. Pa,,ndey, DSL Asstt:., Lucknow. 

3r.103LLkoz. Please spare Shri A. R. Barisal, Guard, for 
enquiry on 2.4.82 in SS Office 'rfcanpur. 

S.S.LcNB 	Please spare the undernoted staff for enquiry - 

 
 
 
 

Shri R. D. 
Shri M.P. 
Shri B.C. 
Shri B.N. 

P andey 
Sharma. 
Sharma. 
Dass. 

ASM (out door Asstt .) 
ASM (ASM Main). 
ASM (ASM:Power Cabin). 
..ASM Log (Power Cabin). 

enquiry. 

LEZCNB_ 	Please spare the undernoted staff for enquiry. 

1• 	Shri Barish Chandra. Driver r A' Dr.cff 
(155 Up). 

2. 	Shri Kalika Rai. 	Dr•B•(CO • DR.of 155) • 

P',II_LHar)/CNB Please spare Shri Mohd.Ayub Gangman for Enquiry 

aiquiry will continue till finalization of 
the case. 

Enquiry Officer. 

SL/CNB_. 	Please spare Shri S.S. Phartyal SI (III) for 
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In tie High Court of Judicature at jg.leatted 

Lucknow Bench, Lucluow. 	
40/ 

Writ Petition No.----of 1982 

 

0.1. 

 

Petitioner. 

Vs. 
Union of India& others. 

-•-•-•-•-•-•-•-
Innexure No. 

01. • leo *AO.
• 

 

••• 
Opp, Parties. 

- 
A 

To 

Sub:- 

The Senior Mech, ogineert 
N. 11.1y Lucknow. 

Aliumble Pppliottion for Revisioli of 
my reversion order. 

41.1.111•11.  

Cei c)ev....61  

Refs- SFS No TG...8/A.3/1-81/Biliaa dt 10.9.81 

Will due respect aid profound submission I beg 

to 1r4r tle fbllowing few lines for your kind End 

sympathetic consideration and merciful order please :- 

That wy position, possibilities aid eagerness 

e4aajned in,defence to the above charges sheet dated 

11/11/81 bee not been ccesidered phile passing orders 

for my reversion. 

That the violation of Git_1191  GIL76( a), GR-12u 

and SW122/1 was due to I haft beezi ordered to obey 

GR.100, GR-1201  SR.-120/(iii), 5L115/2/(4)/( a)_(b) 

Ind $R-124/ 2/(b) Ind it was no possible for one roan 

to loc„k both sides from one place. 

That the foots which were explained in my 

defence to above noted charges sheet have been ignored 

are given as below :- 



4 

e. 

1. Long hood side of my Loco 
	

7•-st.t) 

due to which I could not lock blittt the Guards 

starting signal end the dispatch signal at the 

same time aid from the same place ; 

2. 	Situation of the despatch signal opposite side 

of Plate form due to which it wes not visible 

from kiig)at side back foot board of ay Loco, so 

it was not possible to me to look both the Guards 

sterting sigo.al and aspect of the despatch siglal 

continuously at the same time End from the same 

place, Hulce I could not look: again the aspect 

of 'the despatch signal after receiving Guards 

starting signal. 

3. 	Situation of my loco near about 2 or 3 meter 

apart from the mot of the despstch signal aid 

quick start of the train by the Driver without 

waiting for repeating the as pect of Int despErtch 

signal after receiving the Guards starting signal 

due to which I could not look again gad hence, 

I failed to repeat the aspect of Ihe despatch 

signal although I tried my best to go to back 

to look er.td repeat again but the despPtch siEl 

was passed before I came to nv side after receiv-

ing Guards starting signal. 

 

LAsi  
4, 	Curuature of line s- Due to which iligat side 

contd 3/- 

 



1 

(05 
4. 

of track and routing sterter 1tead was not clear 

from my side, so I stood to go to the Drivers 

side to look the same kieEnwhile, the Driver 

applied rnergcy brPke tad Te  train stocd wi th  

slide side collusion from Drivers side, 

As such my eagerness for looking track 1Ld routing 

starter si girl ahead SAVLI) the Occurence of a 

Heavy Accident. 

I requested to be given a chance to see your 'honour 

so as I may show my position, possibilities tud 

eagerness but no dvnce bed been given for your 

personal interview  in this connection, 

7. 	I requested to get a list of Documenx, wilkliesses 

SO as I mi y• t hA.'d been, defended iy cree but not 

issued after twice request. 

Hence, it is requested your honour to kindly 

lock into the matter again 41d orders may kindly be 

passed to cancel my reversion' s order for which I shell 

be thankful to you. 

ThEnking you in antici 

Yours fatilfulaY, 
auk. Cahams faitre iendey 
DSL/ As stt/LKO 

Dated:- 19/5/82 

(True Copy) 

ctAA) 
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In the High Court of Judicature at Allahabad, 
Lucknow Bench Lucknow. 

Writ Petition No***•.,of D82 
	

‹yev 

C.M. Pendey„ /11•11 dab Petitioner. 

Vs, 
Union of India,dc others. 	 Opp. Parties. 

tainezure N0•61••• 

To 	 The Senior Diesel Med) Lngine er, 
N,Rly Lucknow. 

Sub:- SF 5 TG 8/4-3/1-81/R13/MB dt, 10,9,82 

Sir, 
With due respect dc profound submission, I beg 

to, re quest. your honour that I WaS called to see SFI/Lko 

Sri N,K. Batra to se e him in his office at 9/ .on 15.5,81 

without further notice as per procedure, where he forced 

me to accept the char6ks framed against me, otherwise 

my service was threqteLeci by your honour, and he took 

my written acceptance on his letter no, SF/DAR/82 dated 

15.5.82. 

So rwdr acceptance of charges may kindly be caLcelled 

and an enquiry migtat be arranged for finding the facts, as 

I accepted the charges under pressure and threatening not 

by mys elf. 
Th king you in anticipations  

Yours faithfully, 

Dt• 20/5/82 	 C,M, Pqnciey 

( True copy ) 
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NORTHERN KAIWAY 

Divisional Officio, 
Mo.T011/a03/ 141/KSIC1116 	LOokoOo Die ....-56.82* 

kl;:/).hri Mob4001Abiroddlo Khans  Driver/LEO. 
s C.M.Psadon DSLAssttiLKO,  

wo•samesnoxo(sple 

Sobs Collision botwoon 64 On avidli Karroo 113 V? 
TINSUKSIA MAIL at TIMM on Mane 

In continuation of this offics SW of soon number dated 
19.124114 Art W.:.BATRI, EfI/LKO, bas ao• beonappoistsd 
ao an Enquiry Officer vies Fbri TILAK 001, SU/DK/LEO. 

4m such 114 dated 19.1241 is borsby cancelled & instead 
* fresh $11.7 dated 4.10, nominating $11410Shri N.TAIATIA 
(1/0 is enclosed for your information. 

?Isom attend the DO Inquiry wben f 	by 1:41440 Sb.N.r. 
SATRA SMUG. 

C, Obri TILAK RAJ, SLI/DSLoLKO for Moderation. 

(N.P.iINCR) 
fir•DorSolis /UM. 

(1,  

Lr- t ay  

A 
-0101- 

1,42 

aitautiQ1 

0.0A4  

vAPP, 	
ti 	

\IAA° 

aN 

al.— esP 	eat 	 dr 	'I \IV  
OY 	 e' '  

0•A‘"71, 

iSt\b45v  0.9)fr  
r 



pa 
0 •••• ''—' ."'N  4 41 r -...., .. 

,, A 	
• 

, L.) 

1 
2 
3 

f  -7-14  

C 	 t e 	 lo 

Boo? 

Vtandani biles of stems rotating to alpaintemt of 
Enquiry Officerfaoard of Inquiry Lois 1(2)114$ ft& 
Itules•1960), 

lookriviet ItAlINAT 

Divisional Offisso 
No* -2-eg A-.2/2-,Wa eePi 	Luelmon 1)/•// .5062. 

F ll• 

111111111AS the Inquiry under Auto 9 of Isillusy sorvont 
(Discipline & Appeal Rule )06b) is Wrist held &pins! 
Sisel Mohdashiroddio Mont  Driver & Dlihniastte 
C•11•Pandoy of =O. 

AND WOMB the M Ow Board/under•oigned considers that 
Board of Enquiry/sny Enquiry Officor(ohould be Appointed 
to enquire into the charges hazed against them. 

ago  THEIEFokt. the Aellowny Doerd/woderaigned 	enotoiso 
of the Powers conferred by Auto (2), of the sad Rule 
hereby appoints:0 

A Board of Eat:Mill oonsitins:• 

BRIT N.E.BATU,STI/LIO, as Inquiry Officer to swifts 
into the charge., hosed spinet the 	t 
1) Shit Sebd•lahtruadio OEN Dr 	/161CO• 
it) Ihri C.N.Pandoy. DBL,/ ,  eatt 

Sisnotars 
Itins 	 10 
Bemis 
died• tharitys 

1* dbri Habd.24hienddin non, Driver/MD. 
N2,/- 1- hri COUtoodoy, 

Through 
3. art 11.16BATIA,OF2/141(0(Inquiry Officar)for inferostios* 

*sop** 



In tie  High Court of Judic°ture At Antinabed, Lucknow. 

Writ Petition yo... ..of 1982 

C,M. Paadey.. 	 • • 
	 Petitioner. 

Vs, 

Union of India and others. 	 Opp. PPeties, 
-•-•-•-•-•-••••-•-•-••••-0-67.-a-e-ip-s-o-o•-•••-•"'•-•-•-•*-

AnneXUre NO 476-4)9 • 0 

Northern krilway 

Diva.„ Office, 
Luckuow, D. 13/13,5.82 No,TG_8/43/I-81/1-63/0/113 . 

1, Sri Mohd, ehiruddin KhFrit, Driver/LKo 
2. n C.M, Pandey DSL/Asstt Lk0. 

Through LF/Lko 
C/Sri Not, Batre• SFI/Lko(E/0) 

Sub 	Collision between 64 Du vdkiBxpress & 155 UP 
isukria ai1 Kenpuroi 9.6•82, 

lfl continuailon of this Office SF-7 of even no, ciPted 
19,12.811  Sri N,R, Bntra, SFI/Lko has now be 9.k.q.)01,nx,eu 

's ein Enquiry Officer vice Sri Ti1t-1k Rail  SLT/DSL/Lko. 

As sual SE? dt 19.12.81 is hereby Otis:Ailed & instead 

R fresh SF_7 dt 582, nominAting SFI-Lko Sri. NBatra 
(E/o) is enclosed for your inforetion. 

Please attAnu the DAr Luquiry when fixed by SFI/Lko 
Sh, N,K. BP trr SFI/Lko. 

Sdt_ 
(S•P•Stifill) 

Sr D.M,L./Lko 

C/ Sri Tialk Raj SLI/DS.L_Lko for inforetion. 

(N,P,Stigh) 
Sr Deii,E,/liko. 

( True coy) 
cuA4-4, 



IN THE  HON' BLE  HIGH COURT OF JUDICATUREL  
AT ALLALAIlLAIII_JUCKNOW Back', LUCitNOW: 

es 

Writ Petition No. 	of 1982.. 

Pandey. 	 Petitioner. 
Versus 

Union of India & Others. 

Annexure No 7. 

NORTHERN  LAIL  WAY: 

Opposite parties. 

SF-7 

(Standard Form of order relating to appointment of 
Enquiry Officer/Board of Enquiry, Rule 9(2) of 

RS-11c A Rules, 1968). 

No. TG3/ A-3/L-8/RB/CliB. 	Divisional Office, 
Lucknow D/ 19.12.81,  

Railway Servants 
being held againt:—

ii 
Lko. 

DSL/Asstt/LKO. 

undersigned in 
Suti—Rule (2) of 

ORDER: 

WHEREAS, an enquiry under Rule 9 of 
(Discipline &• Appeal) Rules 1968 is 

Shri Mohd. Zahiru.ddin Khan. 
Shri C.M. PandeY:  

NOW, WHEREAS, the Railway Board/the 
excercise of the power conferred by 
the said Rule, hereby appoints 

A Board of Enquiry consisting :- 

 
0 
0 

(Contd.on pag(-2). 

e?clA,d41  , 



2 A PA .1 -s 

-: OR 

k‘ SHRI Tilak RAJ SHARMA, SLI/Dsl, Lucknow, as an (p 
Enquiry Officer to enquire into the charges 
framed against the said :- 

1. 	Shri Mohd. Zahiruddin Khan, Driver,L100. 
2., 	Shri C.M. kandey, DSL/AssttiLKC. 

Signature Mit Kishore 

NAME : (MIT KISHORE ) 
Designation Sr. D.A. 	acknow 
of the Disciplinary 
authority. 

Copy to:- 

Shri IViohd.Zahiruddin,Khan, Driver, LKO. 
Shri C.M . Pandey, DSL/ As stt, LKO 

Through LP/LK° 

Shri Tilak Raj Sharma, STA/Dsl/LKO I (Diquiry 
Officer) for information. 

Received. 
	.IllegJble. ,b1 

1t3/2/o2. 

TRUE COPY: 
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In the Higa Oourt of Judicature iat Allahabadt  

Luck:20w Bench Lucktiow, 
MI& MID 

Writ petition, 	of 1982 

Ca. Pantiey, 	
SW MID Alit low'', 

Vs, 

1 
	

Union of India and others, 	 Opp. Parties, 

kale xure j•10 9) 
	

• p .  

atucked Form 9(C), , 	 

(atdard form for issue of ShOot ClUSe 1.10.14Ce 

FormLIII Rule 10(5) of ki,S, (I)&A) Rules 1968). 
IMb. 	.1•11. MO. 

Divis 121101 Office 
No,Ta.8/A-.3/1-8/0/013 	Lucloow dt 16,6,82 

Niemorindum. 

1, Sri C.M. Pandey DS/Asst. Licois infoilmedtrit %tie 

ufficer appointed to enquire into tde caleges 

aninst him submitted nis report, A copy of v.4Le 

report of the el.riuiry ufficer is euelosed (1k-3) 

r- 

2, 01 3 cqreful eonsiderA,tion of lote ennuiry repori, 

aforesaid the undersieci agrees 	the "finding; ft  

of the Bniuiry ufficer aud rioldS that the Itr6ic1e 

of charge is pooveu. The undersigned tuerefore, 

provisionally cazi3  to the conclusion 'Gnat 

Sri C.A., pautey DSLvhsat, Lko is not fit 

person to be retained in service anc.1 so ite 
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K4\  

undersigned proposes to impoSe on him the 

p entity of reduction from the  post of DSL/Asstt, 

P1Y k4 35CV. Po m. in grade 29,o-350 to the post 

of F/Mmi grade 'C' on pay Rs 270/- pea, in grace 

1 
	

Rs 210-270 for a 11) riod of 2 ;'vears„ 

To 

3. Sri C.M, Pandey DSL/Asstt,Lko i  is hereby given an 

oPportunity of making representation on the peanity 

proposed, but only on the 151 sts of the evidenge 

adduced during the enquiry. Any si representation 

which he may wisn to make on the penalty .proposeu 

will be considered by the undersigned .suda repre- 

sentation„ if any, should be made in writing nd 

submitted so as to reach the undersigned not later 

than 15 days from tile aUe of ZeCeig4: 

MenlOrP,L.CLUE by Sri C,ta„ Pandey 'DSLieAssit„ Lucia:ow. 

4, 	The receipt this Memortaidum sho uld be acknowledged, 

S i gnat ure s 
Names„.. 	'N.F.Singn) 

Designation of 0 • 
Disoiplivary 0 Sr D141/Luckillow • 
Authority.  

Sri C,111, Pandey, 

DSL/Asatt Lucknow 
throUgh LF/Lucknow. 

( True copy) 



)-cis  160107 0 
3).0)-11 3iiczt.* 

cicl 'cif 'q-'21-193)-0)or 

Trg6)47 

e)\ 

cn 

)-iiHt 4-1 7 

rcrr q3R-ip o 

1\ 
't71' 

0-)1 0,1 lrf) 

0 	- .c)c. uto0a,"' 2A0 -6.  

OS. 

/AI 

c^ 101 1 .)-T 

-111111'' , , 
0. 

Ur 

(020-:1,T, 1c6-131 

i (- 1 c-0457 

youuttsiti  



Cir kf  (ice," 

tetcr-45 . 

C 	tit tieC (7:01+ 

41406, tctl ez.k, ei 

tr3  tat,SS 

MCC k 	f..1) 

r';  

4Zuk-tD 	
tols 	 t'a t7;k4  

ci  

Q. et — 	Ou 'Y 	e teo, cry ct.A.4 a.° 1NA 	an't 

	

I — Eir 	a 	CA,t(b citoti:_c) 1,6J&/ R. 

ci(c)/ "r6Si fr 3 / 

C'&3 

t)t. 

N L 	att,': 	i) 	F 	 0 

tit.0 	 COW 1:1,af tesi) 

"Yq:CtiZz vt0.13 tr OAA d 	 .P/3  Or, 

VW!ccl 	e beAraz„,0::, 	kipu 
	 e La, 

C CtrY d CIA C-e 	 /. 1 .6. 	%A. tri_. 
tAA eN 	t"-Q oy (4e-v 

,?At 

wi,A2 	wyt,,o 620. 

tAti tto irrat.4 

tow, 

ottleif 

t0 tucL A4>' 3 ttNif 
C.4.b14:4)0i... OCCI.tott 1 

ptm7 	tt,,,,k V' .9 
, Leajz cli 4 lc:. 6 eA.,c.x. f:rst 13 ,C,C4.46,..c5 

9 if.extf tE, e-tIo./ L77,v 

IL%) 	c•Tral;q),..z.,L 1-  Va c cs .. „In..*:dd 0..., 
cktta 	c,s1-;" Q  " clia _toe. Lat..)  — 

(a 1 	cc tici , 1:-.,(Z 1:o , o„tLet 	SR t)-1-itt, 	t 	0L 
/ZIA:Ts aS atkA OA.; k a t1 /4  cart. , t„; a.,,,e,ect,44.1.0  tn.& 1 au fLov  C; J.; kyl 0 (.444 0.4,4 c_cja cu l-  ijke cvaiseci-  Mi  .J14- 1-4._,I.4‹.0.3 4...2. 

\ 

e,c)  e.-1) 	
Letret4 LAV: el,  Loco t 4 edS s;' lot-0 t< 0 Y. t-c-P rm cte 1 

=,,,A 	 0,A elk 
.. 

1 
I 1. 0 , '::Sc.  12O/4 (10 , SR, 11511 /(zi ) f(cA)+(: 

'''.:r'•''  

t 2L4 / 2  041) t.,;; took CA.u.0.1 ac  
. 	4 	 04c el.„aktsix eat$ 1 91, 4 	re-icr t4.0 	1.1,,t Gt.t.a't4i 

0  ..t .,...t.'T I ei 	cti (...Nu crc 	 e.i 	17,7 	toN w, 1/44 v  Asz 
Ai (to b-1}  NAAA4  tcrt-o laest4-1 

2. 	..3 Lc t.. wkis,,,, 	aitc;c1„ cd 	,P4,1  tv-Lo 	G.4,- 	(Locl.ct 

WI 	D..,i '•qC. I at) u_AAJo•-et ih.oN NA 	1..6- 	at a-  , 1- Lt.. 
C 4(y.a, 	„....1„,,,..._,..,c, ct 04,4 	acitt-, ked jj,,,::) V 1.10  AI 

	

(54 . 	coktc-ct c9.4-,-1'  WO (Zji 

e'v 	ca,Ps I' C 'Y  I:\  61  tiq , 6 Q U.() cl.k ,44 s  
1 4c1  e. &() INA  

Lte 	fze,h"--4 

All LC; 

(Z012C-C4  

td ("i (0,-•17.- 

tc 	 ro.-‘1 

,tx• v'}N, 	ft. 

1..o-oL4 

0,4 ..60,trjv 
t 

? 
&Al 

AV-3  

\kA \11,0.  

• 

C4"1 

L 



3. 	 elr 	(v) 1.3 icor 6R, c,0  

c"-toei  cc kx.D, c.,ct 1-20110))) , 	i)517_1(4) 

.()CiN I 1;1 	fkort_et.C' tro-  4)1(7,-1 	tits 
a ets 	kt-t-1-  -to 	.1 	ts‘t  •frvi  

crls,a'ricuie.d 	a-Z 	1,..; 

(Latta GAO'itAJ zu,n 

k Cr A 44 

coiyu......` -t,to cuili3 act (.,\ tto.  
' 	... 	 1 

-vv-1 	A-‘..cte 	la,c 1-17.e. 	r:A. a.--. It i;t7  . "tits k.v al,,.... ova ti‘e 61/3-111-0 c 

--"< 	
/•,',c.rt.4.t 	tA1-64  -1"..: ctrie, 6.)  iv tAl 1,..00d 10,0  

%AAA 	1..); 	‘74,16 ci—ci,t.L9 e att -, t' T., k- 4Je 14. 	teri tl,  flu CNtlei t d 0-'0  14  .1- 

G.R 	t 21- I i Lb i a,cs  

`j La V tfLo ttk 	Lc& 

VA 12 47.14 	 ic , 

c'yJ ',JOtQ  14-11.4 t4eA.., I 

     

      

1 
601 koo cu ,A 	1'19 muy)c4 61t'\eN Nok 

L.) 	e ie-osc; Wit 	 tA% 	(Al LA a yr ci,,3 0  

co Lay 	„Lo 	 6,5.4 k,t LA 

1/41,0_CAO. kA CLCC t 	1N*N1 b-wac4 -„ 

C 	&Q' '3\ A--(w IL*). -1,40c 4i,r4Let 	(54.0  

„ 
11,:p„Al 

 

;o4Nco 	 I erli LA,‘,0 	.3 	occt 

/),,,,06/7.0j . 	tr 	P, 1-skt; 	 cu-txt M 	tckc 
3

..1) 
_ 

e 	 Lo 	'Y'Al 	Cukd 'CY a erf e43 

aikk /cr4. 	
lekis.0 a 

c\O 	
c31,01it&Lodi- tits 	uostdrtj 

ALlot, 4c bYvk ttm, 	cuAA,a, 	 cx ex_ k 0 

7.1.1aLCIA 	iNati L7, LO tA C-C"A-V: 	 kry 	et 

or-AP e),1 	0'1-6  \A-b‘. 	 itta3- 	 Atte 

z  ti) Cift4Y4all  ILA:4  rallA 	Pfrixicticikrt 	 b-.„ 	WV/0 

ciA\C$ Lik:(9 	W.-12 	D...ak-60 0.1  

ora:Lt 

S 	kA.1,1 	#0c,,c.; t3c2,, 	0,,,„• 	1-'3,1 

et 42% {X V" o. 	 *VVI ALS 	a OAAA-C  tatt, 

L• 	.0,41 c 	Let Go 	a_e 

(41°7., 1,e; p..t.orka-e ()A t1-(3,0 	3, cwat 

t  

+00- 	.),PC,C11(71 	 'evkl 	A C-0 

4, 	t102, 	e 	 (.1-  et 	ILO 

e_t 

, -k-att o 1.0 V) QM 	1-0.0 it'e (Ade 1,  thr gst-iel• o4  t3ey 

41'3 +r-t ruo 

114s C4•:cto C0.,6'5b 

kir4  Cku.cevat (414711 

Lk too-hi 
(4-04. tc;- 

0 	.61 ftw  

ce-0 	Atac e 



10, rJLcAA 	ecl 	lonf akt 

1.  Usi  
1 	u J 

‘. A 

0,cto cucca 

cot(L,ct 

c-k 

aiseav* 

txtA 	cgkt t;48 

ttA tts (Nt.tavti , 

CLS4 CiNed 

a-ter .4 

tiv t-fol 

'4 

ttu coVecv (.4 flu t4tEllo-N aiirtkke affl 
Qui( CLUJ OAP OW1 t';..{) Cat ..1 ';9 lA,V A ca.ticAt li.,* 

1 	
6 V tits glon-,k6 a i'ck,,e30 L4 0_4 VZ0414‘. kil -Ica. Ve 

tkAi 	a_tsclo 	rai ttv cf.:GO (I,-  . or
i 	

ilk;  

kAv't 	kev,  trf e.. --t.L.o,.., 	1. c.,..,  3 IsA e. 1,27,1 	0,13 .-,,k- 	t 

le* 

JAW 
7t. 

A.Q 

CtOUI 	q; i9 "64 	CA:12,kt CA cgt.k, 

9 	au to N„,A41,,e 	 AtikAz 

1
.4-oct ',tut; 1r; 

0-13  /1c.,. Q 6-4c; 

No,  
1163 I A 3 I- 131 / 0 6) 

,60trir 0-4 14 CI  

4t1 	/"L'  

c_ rlien a a 	 t  

AljtjAI 	(9‘ ViAA3 	 , 

	

Vi I i, 	L,Ct 	1-0-013 	I % 4 G. 4-• S-S4,44:4-  Q-.̀.4) 	A-A-Cpei 	Cin 	L0/0  

otiv 	9A0 	 cto 	 Vis C.u.c:CAA 

	

e_vtikk.e A.OtLop 4-1;) 	 due 

t_t1  ,Loto ( ,,;cto c 	vw,1  (1,0-Lo, 	tow. 	aMs Acc.z.Nra. 

l/\".7a.t.4 	 vLA-Ot4-.61. 
IOW 	 Yvl 

GOR_o.,4 .9 0-a c; 4c 	Lv Q&1 	ciA11::, (Pp elf1/40.,,,./. L.:Li GM 

Orklit 	L &L Cnk%.61 d V-v e (4 	vv,,,...04Dt 	0...trott 

Uk,,,a 	0.4A tt 	kA-tY C9_ -k::&Skr`f.11,  CA-ATiv, 	N Ou(A7-:4-41 	k;') 4-i cr-4,4  
tz 	\AADV 	ktl 	tr0  'ne • r4A.  A 	CCA.C. 	 CL, .d 

lAzort 4e3te erkw.tz-Lo 40 	ak:i od cdro-14d2 ,cr 

etc 	Loki. 4.1-u 14 au 	, 	tAma_102.A, 

1>N4 e v 	 ktl  t-5 	C4-1"( 	'..L.1).11) 
ic 	amit V.A3  akkc, AP tJa ct/3 	e  t, 

c P-4' , 
OAP ve-Ett QA.4, c"c 	k 

	

3,  7i l‘at-  timo tta 	Lte; ci 61Q U ,q 	Q. 2, s Q. t 1:1- (cn 
0,/) cu," 	wa4 kite. c e co.L.,,,33  

c-itz 0-0 	(1),i 	115 / 1(4 	(Ct4 	 (h,cJs 

	

. 	, 
cvn 	 altt-I 	I - q akA 	1.4.0 	 cuk (t 1,4c or 

tkce: 	 k'grIA5 	t&95,` 

.iL, 'L& ; 

tlu1e IA-  ("AkaW.— 

C 	j 	 ACt$i tA 	o look, p el"cn 00.4 takt  

5, -̀j ko.v 	Qs-, usa2.4k3-24i 

zrk- v.cac" ac co 

)4, u_tr 

c16.e.k- 

.Lao 	as-t,4 

;Ara- v_t_rd 

d-oc„,eyme-4AV 

ctti e- 
t) 

N 42-5 

lb . 
	knA czcii 

SL I I Gq 	1-1( 	
0-01-ot:AAViy 

t-Le 
eattc 

0-10.T.A-1"1-1 

St....4-.; IT 	 tA-VA 

0./3 QUit, z_a 0-0.4 

g 1- al.a.c. 	Itkr,  kAR' 



AGAAIZIL  

0-U,1 	s. Ls, kt-i 

N 	c t) ttra- cy due; 

C_C41-0 I.  - 

s t 

• 

vv‘A  0 c ce00:A.7k 

s 1-14.c) tuAzkrtiA,atsAi 	±LJ
I 

'ULU 	z 	\be:N ttEt.—GA 64..1 	NVOI CO.-ta-ZZZI itt)0 	1-;)CAS:Cl'e- 	s.:477f,  

ViAs 44,7:0* 	1.0 eita ‘,4 ot at Eij 	ituz c..4w c!ti  

(1- " 6011Q- 0-^)-15' c3Aic&øp6.8.1s,:yct 

jJ 	 ct‘taP 43)0.11  Vt-D\`' .1‘.AA -tits (VJAA.411.1.R A1,1)1- (1.1_0  

I") 	0.10IreAA C./2 , k_ac_1.0 LLA4 c..)tp 0.y 	(.4tTaxt4  

,__ i  tg, `31,..c:IN 	-I 0-9 t.! P--ataki -hs,  

eit  ta\aCki-AT -tits Vy—au. LI, tto caw/ , 00 acc.cycto--e-e- 
CA 	VW-.1 t CA-1U,  . ietAS  -k.)i CI LTA 	0-0-A CA- C Uh vi : k;-..e.c cl,v tttc  0.47442  

as; 8 eN , )-%• 9-st 0,41-r , rLho.ok 

(tr 0-1,,, -tv,,43 / &&t cva \- c-,4 	aArVa ti.xl k.4, a Lev 	eg 

rvol  aviiko- .y,A eNkt- dal:0 ' f
. 1  II ) LA\ A CkS. VIAA- te 	..6 it1/4C. e.,1,0 V Ore,3 

C,0,ko-i 4 eN e_d 	twl vol, 	a 1...7e..a.11-1  , 101, ir o t 	kMH2  tat QAa.b.-ryo.,  

cy, a WIG. 

vi tA ey 0 	N 42.94 L4.1,va V a k tj ce...CAf 

kkka,„"v t::. it.0 ,Acliv„,0 	ci, ,„10"-y 

i.40 at tio 	)t,..0\1D ttov wi e.,110.12. 	e...t  ct 37,9--4 .loar.,.. 

t 	0Low ,141.1 -I 0A \3e, lid S 	LII,  o. 

%A .ç  

tIC 
1 

	

1 

11 	. 

01r 	ttis 

rz„,„04,, , 

It 01. •tta...4.A tT3 1,to  

C 	elre.t 

ikL.0 0.A 	 6 	Q-4; 	w-Q- +LS)* 	e/4 octial 

s 	I 14.0 	A)&1 C't 11-0 1-:)-•-t 	Cuo C/Axcv-1:01,9 	l y 	tA.t.4 

Aextvtr, L),31 Lit 
 

Aav- 	e/at aria 	 cirN tie:, et; ‘A.u. 	ttait. 

:,•;„t1 
, 	

(DA-  kul Z.o 4•0,.. • 

a‘lra.kk1c.41  tliva ertV 

1\0 14,01.01 

c 0 to_t 	
) 	so, 'tea:At-et 	r 

OA 	Vt 4-str" 3 lift)da4A5 	UT-A 
 

0,0 	c>" Qs< 	
9,q4k a 	 v.,41 /4\7;1  tm,c4,1,  

%IVO t 	
iAkt aka-, 5e/, at," 	

t;.to C.."0"knykecti.in„ 

tL 'Ook.P 	e c, 	k 

Oj 

ow 

"4. 

1.17181— 	
Mt.)  orcet:ij-m 	L.-'3ft.i3 	'ye,;1-3 e e krd S P/LI 

14y °AA.; 
 

t.„0-k,kir* 	C7't 	04( 'WV) 	\* CI" i...711,3  

a_CA 	1-60  •-e. 44N-3' pkt 	Cr4 %AA-a ck • 

Joar,... oar ), 

0,V ttx.o. t4_- 

- k.4, 	r•.1 et,  

"Az kkot.ey ce)- 

14\-1-t-4,"•\00,3 	0 11 ks 0•.): e..mt-tith,  
AI, 	c 	PiLVY 

OALCI. Cf, 	LT. 	itkf  

./A.P.;NtLA 	
Cl 01- 113N 1 e7"11  

("I 	Wk..41 +A) Ce' 	
110;0.33 	

Z.1tA 4'141;1 

akk. 	 VAD  

	

" S181- 	FcL.Q.0QA eta, 

c. 	0/3 t) 

t SI 6 

T-, o 



t-t.k32.4 

0.4.14-shyt_ (-AAA  

tavati 

wI t-o 

ay, 

4:.c c.c.-1744 	LIVr-  1 fl.ic,t) (74. cx.,c. 

. Lo u-.; 	 act-al 

()Aka 	.‘c ett 	 6 	174:14.1 c
A-OA) 

pAicts.  

trt actsilt4ur' 	000A 	 tatki cw-A 
o 

AloscA‘aitliki) kit) -k, ,,,,t4.,,c_.,it cc  s ate3-  iNa- di ei 

1,4:3 04. ad-at/111E41 

c,1 Vox 
vo% 

(ILA Ct-kAY 

ck:I) VIA-3 

\-sls 0 

)4NAI 	e4t-e- ere) srlio4 C,  (1•4-- 

el.LON Cy-,  • 

, 

0 	1A.17,  diP.,-1 0,4,..c1  

kik" IA  

at 

FA-k1v. 	.1, 1.A..cu " Y 

A.Aca  14; 

LAA 	a LA.),(7 	1 	1)10.41. CI) ViR act 

Otiz ULAA. tyylad 

Li) 	114 kkt

CQ- 

J .' 0.&1/4 cccQ  

c I 	Lkt.o 

cry 	PN C,4 kNx-e CtAl 

4 

it>" OW 

C.CAVA e CLIP' 

look A.1.0. 

'Z1 kriLl- 	

OY 	f.  '" b (PtA-  el 4  \ 01- .- 3 oft.:0,4440 -t.t..r2 ......411...,i-...,  1 

cv,,ct c ke. a.9.4. Q44 	v.o...1 ..1) a .c.- LTA, cxuall i-3_0444 kaa....• Li; 

A.302.tre , 

cl r....R.0. 	..,.....?04.:, 	ottn.A.td 11 QA.4,1 Lki... 	'CI,  11A.14 
I 

i 

i 

13 	-x .e4et,1 i..„4, f?....4.7t.  akA53, LtA:P1 (lilt-XI' 	e-,,' P
ar'''''''''  h --r-e uri.h. 

c tcyt:.c,... at); rtk..t 	Q.A....fi LLA:111 6 A , ' cfc,:y -,ca tc. 

V A) 	( C,....,....C.  

Lb L.0 	 iMJ j Li-Lc) 

tle: Cr Li p31 ,C711 

(etkAjtAk- 	er-A'Y 	t Ot 

CIA4-t-kk°1-Q-1) 

0, I It 	
W 

.21, 

	

	 "--") 	1°4"  C4' 	.k74-). 'If La' 	13A1 	itt)'..A11.44Af. 	WO 6(4 
11N0.1'• ` rj. 

* 

C &Af 
—I. 'ay) ept.A.Tf 0AA...6k 	 tzt 	 tvAy(h 	k 	cv„.01, 

40' 	Crok.O.t .{)A-L6 	ettk.te k 	q.,0Sto 0.4 ji.JL,Q CLLA,Le 	0A-Lel  

yorohLt  LtAkc)- 	VOILA eIk& ca,_e_a_61 	 tryttL.:.„ (-15 ,0v4L  - 
• 

ot,,:; tAki 	_'at) e 	 n).4,451)A1 (Q,ectQ4 sc‘ tIL-4 I 

t;A 	114:0  Q.A.AR Lx1:94A1 	 VAA CtAl ea Ir.( 	 V'Y I ALO t:4;4 	C 

dk• 0-t 	C" 	 iNte"  

Lktf+A• 	L.) Cil) 
	

C1k xi 	Li; 

€1,10,9fLei 	lookae-Yf 	 t ki" ZA-T 	 CA"-t4.  

.“/ 

L0,4 ...Loots 	 6-1 	 CLAA 

"I at, tz  ka„, 	 eze„ (.0  6. ekr 	V t' 

itYkSkitA "tha P..at"e- 	 -41.0 	 1.;„74,, , 

r 	 ()AA!, 	 C-crta(c4 titt 11- 	 'Itx,tx4 

C1`. 	ths 	061 k 	4rIA.,.k a 	a I 1;1 	0.4.* 

V.A..t3cztL al-L-

k
-At-04x 



k51-1,. 

titt 41 g  

c e-Nr k Cit,6 tLo 

I & or,\.c,! 	 kP 

tA174/4,0 

kArE) 
	

CIL 	 01-'43 

tA,k&-LA 	Cu -1( 

-y e 

a..ek 1/41, cp 	_k.00aN 	 1:J3 6 1A 	kbod 	(IQ c 

trc'o s kad_DAA  A.01  1.),AN  .1A-ove) Lc-41-11, 

.9 	to 	 u Li  -k-yri 	o. 	tW.A.e.4.;  f 

6-t-0 	 e 	 .41:41 tLQ 

All 

)Alf, 

, 

?). f'autul- 	 6i1  its ati-hte-, pii 	ctlio  

(A),cafi tAie 	 trtr,  	/4„ictv - 

A • 	-1̀1-1-t-  t4;^ 4 vvki  ert.0 co- 	ctiAtti-..u,  

p. ay 3 w.c)t 	 ItL41  

)-k0CY 	et s, 

7. 

 

C' 	c.,,i 	 C__rk IAA-01ACiJó \A'Ll 

, 	;NA 	 tt L.74 c,tx.i._et at 	 S 

0"- siN 	tiu 

1414 eA., 	C,4;>X1') ty..a$ 	Nivil 	(-0 	0 1 So 

61.3 	LkA LLQ k,u) 	ctio4 	1 fvWZ t .47 I la 

LA) 0- '% 	Q__IP 	CLuLd Vy—Ci.t.;A  

t)--= 1,  e 	 AO '.A 2,A 

	

f.,tv 	 t'4 Ole liks) 1407024  \ 1,ck  4outt,  

LA-0 • ,) 	GAO Q 	tic) "tic ck4 c.:1- 	to  01,5j0i::y 

ci2,0.se y c_tis 	 Q ‘19 G. \ 

1111; (p.) 	 acz. 	 cii,;"ev 

cri G-s• 	vtAx. 

4 

\to.c. uvivi 

tkAsjA 4 	LDDL2 Q 	Lci 	, bko 4904 e ' 04 

	

1Z)Cl_ti4- Q-1,4 -kAA-00-  1Jc 	9&\Q75‘. 	CrksP 	ei 	AJ" kit0 3 

Pt_Otta 

1\ p "y 

Gst• C1,0 iziastiZePs 

Cvo 	 kl 0  SR ‘201) (. (0- ) , sc. 	q-21 	) 1(3 1  -I- 

12111  (-6) CuAL4  Sa 	 ) 	Le: 

AA' cY 

SLor7.4.- 

t 

/Z.{:CLO &ojxc k Vx,17  ocut.td 	•K&k.  Lo-tr: 

sio 
Gu_co 	(aka 	 CIAtai2 C 'frt 	ii90Q; 4 I 

4 ! 
	

k.k.)0,4 \A-0-VLJL1,7,Yo'h^ 	 IA lir .1;4,4 ertt 

954,S3 • 

w tJ2flu 

cqkscf 0- ix, t,*_? 	tikM' 

"v"1
_ 	 Itk9A-A- 

(Zi ORAA52 

tvyck 

\AAA1 	R:y 

c 



tkk.o 	c.lp...0.4A. c.A. 

C) 	ti-A,V 	 V" (1  

VV. 	Nr."1  44 as , ,S t;;;,, 

LZ 	Le >ki 	 4_,scr k„(' 

cr.(  a 0., (Lot '1 /4,k/La 	1,--6 

6 	 . 	o-r CLG 4 

	

e-y 	 v 

p orxe-At 

cs„7,114-.4,1,, 

(N.VAAA't tY; ey 

41 	1 1. S 

0,11.1.A 	(,ty_tcap 

uri 

4 .1.g-sr 	9 
'NNA1  

Gjt 	tk-A-/-1 	Pk a's` 	6-rit.r4( 

Ykn Jaco.)- 

t.Q- aLtd 	Q to aA.1- 

10dak t'LLP 

Nsx (Lk,  0-S 

a 

,1 

4 

(-4_t cir,ALO kc.; 

1--° cr. ,),41cLek 

OA? 0-t;AtL  

Vt41 

	

/iclt(-11 	.40 kgrt> 	tr 

+,,)-6/3 	akA 	o.,t- 	 c-4 

3 	Nx...021 
	

kr 01, 1-L9 

cir`^-cd 	 r:Cv,  c-Q 

ku- 	L OA Let -4 0 t..t. 

	

ket,01" 	 )Z1 

or.4 
 

/CA 	 ts.-4 ytA,A1 	t..c) 

k4,10 
 

tATtA.A.P 

'k 	S 	c(A 

	

;..t .4-1-1 	0 

(& 

-Y io LLJ  

ItArt-c 

likAtA oy 

tAAJ  

1.-10 0-A5 eAct. 

t..qf.1 	Q  

'vs-14AcL cit 

Cx.k_.0 CC CA; 95.0 to'  

titAA! 	otAAA....e. 

cukki,' II  9 ti)ct4.0 tkA0- 

(Z.A'  c!L1  

tAA: (O- 	LLPcA Sr 

VlatAD N,A.4 	 C  

Vet 	• • itzr.:kt.ct 	 r,,e. to- 	t_no\tz  ) 

CLA.A.ak 	s-e•• 	Ct_k&C- 41_44 	al t.:4:0  

L;;;4- -ttki C\u, C't CO,'1 	afj,,,Ac.f 

().10 	 C1/4.JU4 

Cuo... 	'N 	

A CLuttt̀   \r3 y 	 • eAtke"Y 

7C, 	, •••-A eA.A. 

'31/win 

(ct _ tkeLct,  )..A,opc# tz\J tooct 1v4i. 6 

7t_A LTA,. r: 1:1A-t 4\  a'Aq' 	icia 	ct4 ( JL  

.0,71N,  

clz 01(1e-441 , 

ClI 

0.ci6 	"/" 	Cti/4 pl-a-Ar4  

1 , a.t 	e„,„  c....044,av.... 

u_AA e. tit. \fa 	C-e-e4 	1.AA-SL 0-X) 1,01A2. 

e 
	

t1  CA1r, el,  CAYA 

	
3coll 



I 

cut.k.ct 	-I- 
1°1 

+Iv (404.., (Lk {la  

()AA. 

(.1 tto  

-1 °AP •G-C- ti":"P C‘Li.C.-rd 

- -o 

ticAi 

ck 	 4-•. G•kr 

9rk.Laki 

tA1.44  '14  

I'Ll) 	4 Vi..91 k ga; 

.‘ 
r 

UDLA.,,c_. cry  
iL 

"it c 	 'kat 	C.3111  

(4_  

tAx)k 

elM 

-6 	( 

CZ 9 9f14'"  " 

okt,  

Ji4,t Lot iGo 

tt 	,tcx.0 

Q,cL kt5 	 ‘6•A• 	A'Ak 	 ‘A,111 (lc t.:7-11  1 rag 

clAkot (2_0. ck ay AA a ct. 	Loolae,f 11" cv3  14112-  e V  Pi 

°A-Lat 	CJA- 	 oc.ctV. W 

A;  

-14 	3A-ad 1 -LA:ro t L 

tds_t .tvc, 	/-4\aUrt.f. ttAA 

/9.44A-1,4-C- 	4-"` C2-C" 	6%01I CL 4-4  

l
z,Lxcp. 	(...47AAIJ‘Aikk•OuLA 

t 
(CO tme Lc kt,t.f 

11Q-1r 	Q. 110 , I 	(to 

(JD ) 	 2- to ) +tr.,   
s  

No 	 to (A. 	 /3,1 'lit %LA  ) 

CL  

() 

Q, utti , ci4 	1214 
a).,1 

11 

1 

C_Z 

C (IAA c e 	CL tjert. 

t)tA ELL%) C-IC/LOA e c 

C 

\Au_ knA. ko 	'Y ‘F.1(  C4 CAA 	LI;t7t.. 

(Itk 	'YtA 	SC)" ".5 

o Ira A-a 	1-u-v 	 1')o.Lo (re_ 

CO- 

rs•cttt CZ! LT^ 04 

Cker Li-N.1111T; 

b 	 ‘41  OUY 

- 

Okt_c 

y 9i1A 

04,A4  

At etwf:Is._  

4 



AAL 	GolzL4 	+Li tkucali 	4A.A 1:Pciroydo.\...rt_a -7; 

Lrai, Imic  ak e,,Av ctart.01  ti  

xy acIL /z‘,02,0' 	CA.h. 	• S 	TA 	- I - I /P-61 

c_eo is cLalid I 0'11 &t ckAA..ci cis de vt \AAJ3.41  A 

paey-0.4) -1-irt co-A,- c_tUatA47,,  ' DA  

(GI tic 0A-- w-e- 
 

p. j,,..._ kiy...ci.,.,  C,,aft. ' c ' 	0.4 	9 	(....„.,..ev 	1„,4  

I 

	

	
ift,tst , WL-1:4)  Ca/LP  , \A. Q-Ci (IA' CY2Ak t"  ICS"1-4 eft k1I l'  Clk,eit Qati-x. G.S1  

-* 

tIZIA illl 	r,r,c3L,u2,,",, co") 	4 
0-( 	ro 10.0a. vk ci.A.c 

Cr Q 
 [ 

	

1- 	fn.',  ow 	tiozt.t 	1:42„4.0../ 

1 	 wsi 	, 	kAA1 	u.:AA,c 6. (1,q7e_ -tkAo."1' 	1.0,-.,!c. crl- -tiA, 

A 

	

	
1. co. -1. k- 	-1.0-6 Q0.,1,4  t=k4 

 

X 

v.AGAt.le. .-4 	6-taill CAI 	1L 	cj1.e..e ..,e 	64 iw.),... 
, 

t7y 	f"-A...LA00-i CL: \Anti C...., ac c- 41-A5:7A.' (ft 	61A tIA' 

,i,,,,/,Q.,-,...wy ,,,a,,, c-e. 	, 6, it, t,‘41 liki) /Iv 

wattEI 	...-ii,  4a• 17y..1,3.6 t:A.A...5 	crla cz."( try 

CIPAA44- 41trr .1 -.5,------‘ 

NAA.AA 

tL ek_ 

(,6 
1 

0A-k -̂ t 

ow-61" Al' 

*; 	.  

it"441.0  :41DaVa41 	ill 
1-01_ 

- 
' 	4 

tJt 1t/ 

tc scelz (AAA 
-if Q.,. 	c,..tys4 

,•••••, 

Cr-AAA a-liAtVey 

C 

c.0‘..t. 	4:;‘,;  41. cvIN 

AMIZA.A 



.41  
. 	. 

t.‘‘' • 3 0%. 

In The High Court of Judicature at Alaa,habad, 

Lucknow Bench, Lucknow, 
*Mr •••• 4•01 

Virit Petition. 	3982 
••• 

Ca. 	Pandey. 	
IMO IN* *NO 
	 ti td. one re  

Vs. 

Union of Indiittec others, 	 Opp Partit s, 
- 0- *- • • ••• • - • - • - • • ̀11r "' • ". • •••• • "' "" • ••• • • • • 	• • • • • "..• 

4ZOmte XOre 

To 

The Sr. Mech, Lnginetr, 
Lucknow, 

Sub:- 	humble representation in connection with 
side °Wilson at MB on 9.6,81, 

x x x 

Ref: Your Memorandum bearing no. SP-9( 0/W4-8/4_3/1-81/ 
R.B./CNB/ dated 16,6,82 Recd. on 12/7/82. 

Ilespected Sir, 

With due respect alia profound submission I beg to 

lay the following few lines for showing few main re4sou;ble 

and genuine causes as required in above no-O.d reference 

for your satisfaction, kind consideration in accordance 

with ry statement dad 11/11/82 and justified merciful 

order please 

‘N 	CAI"CV't  

1. That I am too much sorry for the side colaison 

accrued while I was on duty but I beg to show that 

I was not in fault, negligence, lack of vigilence 

or slackness as before starting the train I had to 

Obey two different sides of rules from two opposite 

places hidden by long hood Loco body each other are 

given as below 

2/ - 



-ik 

Git- 119, GkL 120, and SR. 122/ 1( a) to look correct 

signal and line ahead, to e,xandne proper authority 

to proceed and call out the aspect of the signals 

to Driver which was possible from left side of 

my Loco 3, 

and 

GL 120, SR- 120/ 	115/ 4)/( 0--(13 )) 

51i-122/1(b) . and 3i1-124/ 2(b) to lo:„.k Guards 

starting signal and exchange all right siewa  

with the Guard aL0 call out the signal of Guard 

to Driver, which was possible from Itt side of ay 

Loco body. 

2. 	That when I attached my loco on load an after 

some time vacuum was ready and tran gone ready 

to start my Driver sounded horn to start the 

train. I looked clearly observed and satisfied 

th4 the signal of line no. 3 was taken off. 

I called out "the same to riv Driver as per Git119, 

Git. 120 and SR- 122/ 1( a) from left side of RI" loco 

C 

3. 	That my Driver as per GB_ 100and  (BR. 179ordered 

me to obey GL 12o, Sit- 12u/1( 	) 	115/ 2( 4)/( a)-- 

(b) tp look Guards starting signal to start the 

train, I looked clearly and called out the same to 

Iry Driver, During this period the starter signal 

was not visible from that place aue to starter 

contd 3/.-. 



ye' 

' 	• 

••••••• 

0‘. 

3, 

signal was hidden by long hood Loco body, 

4, That the Driver started the train without giving 

me a chance to look again the aspect of the starter 

signal from my side before starting the train as 

the aspect of starter signal was hidden by long-

hooa loco body and ordered me to exchange all right 

signal with the Guard as per 41L].22/1(b) and Ski-

2(b)„ 

5„ That no other audible or visible signal was given 

to me as per GiL76( 

6, That I followed every lawful order of my Driver 

as pe r GIL luo and GIL 179 and obeyed other rules as 

for as it were possible to me in the equences of tile 

side collison. 

7, 	That I was not in fault, negligence, lack of 

vigilence or slackness from rty side, I obeyed 

rule s rigidly but the violation of rules shown in 

the charges sheet was due to long hood side of my 

Loco, left side situation of' the starter signal 

of line no. 3, Guards display their starting signal 

from plate form side, and the Driver oia not give 

me a chance to go rry side sno ordered me to exchange 

COntd 



4 	 4. 

9/1 right sighal with 'Jae Guard Ind both Vie sides 

were not visible from the same place at a time, 

8. Thd I had to lovk continuously for Guards string 

sigLal as itwsLAA. certaih '‘;14:o.t wheh the Gua 

7k, 	 will display his starting sigma Rua the Driver Vi 

asking me repeateoly time .6o time for GuArds starting 

9, That it wys not possible for ohe uiaL to lok both 

sides at a time auu trom the same place due to long 

hood side of ri6r Loco, left, slue sit uioi fe 

starter sighal of line 14,3, Ina my Driver orciered 

me to look Guards stftettng si,gi.Lal from plate form 

side bailc foot board of my Loco, 

1U. That I tried my best to iok Ci rbpeat 361.1.h 

aspect of the sintie4? sigiial after loWaud, calliug 

o ut aLa exchaLging all 11 grit si gnal wita tile Guard, 

but the srater signal was passed before I reachPd 

my side as the distance of the starter sigual was 

not more than 2 or 3 Lel,er 'part from the front 

duffer of wy Loco. 

11. 	That I was Le cessarily ezigaged in looking, repeating 

and oxdhangeing the all right signal with the Guard 

so could not look line ahead due to curature ar.id 

oonta 5/- 
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long hood side of rq loco from Rt side back foot 

board of my loco wnen train gone in motion. 

12. That when I entered in cabin after exchanging all 

right signal with the Guard tried my best to look 

line ahead but obstruction and routing starter 

signal was not visible from my side due to curature 

and ion hood side of my loco so I stood at once 

to go to Driver side to look the same, but mean-

while my Driver applied brakes auxi I saw that the 

train so Cd and my Eic engine was slight side 

collided with the train engine of 15513P from the 

Drivers side, 

That thus the violation of G1-119, G 120, SR122/1 

(a) was due to I was necessarily engaged to obey 

(2iR 120, Sit. 120/ 1( Ili), Sa- 115/ 2/ ( 4)/( a)--(b) SR 

122/ 1( b) and Sa. 124/ 2( b ) as pe r Gil- 100 and GB. 129 

and -no other audible or visible signal was given 

to 1TP as per Gm-76(a), 

C_AAA 

14. That,  a charges sheet bearing 1)14). 41.5/VG...8/./L3/1,--81/ 

aiti date d 10.9 .81 was re c ei ved on 2.11,81 in 

your uffice and I submitted a humble statement 

dated 11.11.81 and tried to explain the fact and rrv.  

11141•6/"' 



• 

(- 

6, 

position, possibilities and activities in defeisoe 

to the above charges heet, 

15, That I requested to get a copy of document and 

witness so as I might had been defended qf ease 

pe rsonally but xid Is issued after twice re quest, 

16, That I was informed that ohri Tilak Raj Sharma 

SLI/DSL/LKO was appointed as enquiry officer and 

the DAR enquiry was fixeC1 on 24/4/82 but the date 

of enquiry was cancelled, 

17, That I was suprisingly called under rest to see 

SFI/LKO in his office at 9/00 on 15,5,82 without 

-any notice in advice as per procedure;, where wy 

acceptance of the charges was taken 'iv respected 

SFI/Lko intentionally in the sense that the rules 

Pertaining to my duties just before starting the 

train were violated in the case due to I was 

engaged as senti ally to lo ok and exchange Guards 

all right signal  and not in the sense that due to 

my fault, negligence, lack of vigilence o stack_ 

ness from ray side as per explanation of the charges, 

order, 'pressure, threatening, afterward saying 

in the manner of request and giving full assurance 

for no punishment in the wanP of your honour,. 

contd 7/- 
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'Not' 

18. That I requested for lenient view in consideration 

of ray position, possibilities and activities at 

the time of starting the train in the case, in 

accordance with ray stsement dated 11/11/81 in 

defence to the charges sheet, with the hope that 

rw case could had been considered sympathetically 

but after giving full assurance t ins not been 

done by respected SFI/Lkos 

-41 

 

19. That it was not opened to me that repeated 

SnAko was appointed as enquigir officer in 

this cue, before writing and signing the paper 

and on the same date respected S1/14t10 ordered 

me to attend the office of your ionour at 

14/3U hrs. 

20. That I attended the office of your honour at 

14/30 hrs on 15.5.82, My acceptance was put up 

by respected SFI/lko to your hone ur, where the 

order of my reversion was passed at the same 

time without giving me a chance for personal 

interview so as I might had been explained low 

Pdsition, possibilities and activities at the 

time of starting the train and ocoursnce of the 

side collison as I already had explained in my 

statement dt. 11.11.81 ind efence to the 

oontd 8/ 

C, 
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charges sheet in connection witi the above-case, 

21. 	That I sent a humble application for revision 

and cAlncellation of the order of riky reversion 

by a registered AI D, on 19.5.82 for your reconsi-

derxation of my position, possibilities in this 

case, 

That the date of w enquiry was not fixed as per 

fresh SF..? dated 11.5.82 received on 21.5,82 as 

such =procedural and fraudulent way was adopted 

by respected SFI/Lko in taking law acceptance of 

the charges, 

That I tried to see your honour and submit an 

application by hand for rearranging enquiry for 

finding the fact in this coniection in Loco shed 

AMV/Lko as un procedural and fraudulent way was 

adopted by SFI/Lko in taking my acceptance, where 

Your honour ordered me to put up an appeal and 

assured to lovk the matter. 

TZ 

24, That I was called again to attAnd enquiry in this 

connection at C.Nii on 8,6,82, I attended the enquiry 

on 8.6.82 and cleared my position and possibilities 

to respected enquiry officer. After satisfying 

1c 
contd 9/- 



6° :9-5) 
with my clarificAtion the ennuiry officer eQlessed 

me for duty on the same date, 

Te' 

- 	 'f.  

25. Thqt respected SES/Lko gave me full satisfaction 

to consider my case in accordance aith my statement 

under proceedings and ellgorse -414e flotss 14(4  my 

position snu possibilities in ills findings but he 

hid 4:46 consider aLd fixed responsibilities of 

violation of the rules and rtsulting ahica siQe 

sollison on me and the pen,Alty of iUOOinas 

been imposed upon me. 

25. That now I beg to put the following main reasonable 

facos due to maich I could not lcwk 16d zepeu we 

ask,ect of the staeoer signal /gain after receiving 

repefiting and exchanging the Guuds starting 

ll righu sigaal and could not look 1,he 1110 sna 

routing starter signal ahead when train gene in 

motion, which have bee-44 igi4breu by res,peciAu 4iI/Lko 

in his ealuiry and findings for your satisfaction 

sympathetic consideration ..ad justifieu merciful 

order please 

1- The viola:tion of rules VW ulle tO ras ULILAPCeS_ 

Slrily engaged in looking the Guards starting 

n 	 sight," anu exchanging all right sigual. 

1c 



1/4  

Long hood side of my loco due to which starter 

signal and Guards starting signals were Lot 

visible from the same place at the same time. 

Faulty situation o f 4he svamer sipal due to 

which it was not visible from plate form aide. 

Situation of my leo at a aistance not more than 

2 or 3 meters apart from the foot of starter 

signal. 

9  

5. Hurrrness of Driver in starting the train, 

6, Curvature in line. 

cite of side collison end my position. 

illy position - possibilities and activities, 

When I coupled my loco No 18084 on train 

64 DN in line 3 and after some time, vacuum was 

ready wad trtin became reaay to start my Driver 

sounded horn to start the train. 1 looked clearly 

observed ond satisfied that the starter signal of 

line no, 3 was taken off to despatch the train 

via South line. I repeated the aspect of tae 

starter signal to my driver as per GR_119, GR-120 

SR-122/1(A). As per GR_1(1)0 ma GR_179 my Driver 

ordered me to look Guards starting signal wad 

contd 11, 
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as per GL 12O, SR- 120/1( i ii) 	115/ 2( 4)/( 

3R-1•2/1.(b) and Sit-124/ 2(b) Iw ent to right 

side back foot board of zry leo lii'or) look Guards 

starting signal. The aspect of starter signal was 

not visible from the right side back foot board 

due to long hood side of my loco as the aspect of 

while the strater signal was hidden by long hood 

loco body. 

I looked continuously for Guards starting 

signal till he did not display as it was not 

certain that when the Guard will display his 

starting signal and the Driver was asking repeated_ 

ly, time to time for Guards starting signal. 

0,1po. 

, 0 
,4 

.f)  

When the Guard displayed his starting 

signal after a long time, then I repeated the 

)gA-isbir3) 	same to my Driver. When, Idhouted ' right' at 
. 	• 

the s ame time my Driver enforced by AW on duty 

started the train without giving me  a chance to 

look the aspect of the srater signal again from 

my side. I tried to enter the cabin to look 

starter signal again, but my Driver ordered me  to 

exelange all right signal with G„lard. I exchanged 

r mY 
el right signal as 	rde per o 	Of 

signal to my 

Alter exchanging And repeating 

driver I tried my best to 

1111.11111i 

contd 12/- 

al 1 ri ght 

go back 



4 

to my side to lo ok 1,14 repe at again the asPeOt Of 

tiv starter sigral but the starter signal was 

passed before I reach,ed my side s before starting 

the train my loco was standing alp a distance not 

more than 2 or 3 meters apart from the foot of the 

starter signal, Then I tried at once to look anead 

but line and routing starter signal ahead was not 

clear of visibility from my side due to long hooa 

of my boo and curvature. 

Within no time I  stood at once to go to 

Driver side to look the same, In, the same time, 

Driver vplieu brakes ant I SIM taat the train 

with a slight side collison with the train engine 

of 155 U. 

In such momentary occurence I could act get 

a, chance to look the starter signal again and line 

Ihead after looking exchanging and repeating the 

Guards starting and all right signal. 

f:clAtriL217 

No other  audible or visible signJ. was given 

to me as per Gzu-7 6( a). 

Thus :- 

a) tile long hojd side of gfr loco, left, side 

situation of the steuter sigu.1, fit side 

situation of the plate form, the displaying 

of Gu rds starting sign112 from pllteform 

13/. 



side were main- causes whida ali9onvenienced me to 

look Guars starting signal along with starter 

signal both at the same time slid from the same 

place continuously as per Ga.119, Git.120, SX.3.2? 1 

(a) for looking starter signal amd other side as 

per GIL120, Sit-,120/1(1.11.), SB-115/2(4)/(a)--(b), 

S1-122/1/(b) ant 5IL124/ 2(b) for Guards starting 

'Ad all right signal. 

No other signal (audible or visible) was 

given to me as per GiL7 6( a); 

0 

b) 	Long hood side of loco and Hurryness of the 

Driver in starting of the train after riv receiving 

rtlaCt repeating Guards starting aignal and exchanging 

all right signal unabled me to look and repeat the 

asp ect of the sra-ter signal again before starting, 

As such the responsibility of violation of 

Gil- 119 GAL 120, agi-76( a) and SIL 122/1  should 110'4 

be fixed on me, Because e violation of rules 

was not due to my fault, mist,kke, negligerxel  

lack of vigilence or stackness from my side, but 

I had to obey two different sides of rules before 

starting the train and both side hidden each other 

due to long hood loco body. 

In this connection, it would not be euouga 

to say for myself that my activities axtd ea,ge mess 



-.410 -0 i tk 6  

edieir 	
... l r  

')  

True (opy) 
Cuti , 

fo r looking the aspect of sipals and line ahead 

said occurance of a heavy acciderrt. 

Hence, my humble representation for the 

caneollation of my reversion' s order is acceptalke 

for sympathetic consideration of my position, 

possibilities and activities in this connection. 

So it is reouested your honour to kindly 

look into the matter in accordance with my state_ 

ment dated 11.11.81 in defence to the charge_sheet 

bearing ho, SF_5/T(21_8/A-3/1,81/10I Cab d3ted 

10.9,91 and orders may kindly be passed for the 

cancellation of fixation of responsbility on me 

resulting which my reversion as Yireman kirade 'Q' 

as I was not in fault, mistake, negligence lack 

of vigilence or slackness in sequences of the side 

collison, unless the grekt, sor-zw will tease me in 

my whole life that I have got the heart breaking 

and unbearable paid on this punishment for obeyigg 

The order of my senior subordinate in acceptance of 

charges framed against me and for beleavirAg rry 

officer for his assumuce in looking the matter 

before passing order for my reversion as this 

reversion may cause for ray badly removal as my 

physical condition in this age is not such which 

can suffer the performance of duty as Fireman Gr,1  

Thanking you in arsticipatihno 
Ysodiurs faithfully, 

Cy,Paudey 
LeL/A.64"/Lko Dated:_ 14/7/82 
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to, 

The 0.11•Paniloye  
Dias,' Ao t. ucic now. 

.211026.1..kadidligiOX,• 

idrieionall Cities. 
driato 

I key* *croft:11y considered your repruotintation tiatid At 

	

	14.7,82 in reply to toe Memorandum cf Uhow Onus. &tie. to,t0e/ 
Ad.)/I-3i4411/0eiZ dated 7.7.82. I to not find your repreoentrition 
to be setiefa3tory due to the ibllowLng renown.... 

••••Af 	 • e 

isplenation not inverting proposed punishment may plea,* , be imposed,' 

I therefore hold you guilty of the oharceo iricains spool/1s4 
et even no. 4.Atod 10.9.81 levellPd ti.Soi.ust You end bay. 

deoided tt imroc• upon you the perftity of retquotion to the 
lower poetc:fou ere 4;herefore reet.cet to iovei poet et Fireftamme 
on PaY 10.2710 /0. Per none th i7;riete 210...?70 for ,2 year Id/Maoist 

2. 	tinder Etlessia of the itsilvey Eervinics( 4,lifroiplin• and 
OPos.13 1,1110 19613 art aPPV:al slatilat thus* ordors lip* to ADMI(0.1 proTitted. 

affecting future 5.norenento. 	 II  

the apPect ie submitted through proper ohawaeluitkii 4$ 
daYs tree the date you receive the orders, undo  
the Appeal does not contain Improper or , Idisrespeettui 
languagi. 
Please aoknogledge ready.. 

lam( 	Alotba.agli 11. 
diectirlitary 
tothoritite 	

ii.taeikididiSSiMIL* 
Deoignation of Vic 

. •ial...LIULLIAJILL.2.11.2.21.1 • 1 
4 	le hereby cotnowlodge roceipt of Notioe go 
	 ditto;  . 	Loewe by iale".77.1 Ascii:wow. , 

inatetins the punishment reduotion upon me. i 

Signature 
Deelsostion 
Btation• 
natl. 

II 	• 

Lignstur0 
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• 

In the Higa 0ourt of Judicature Pt Allohttoad Luca:Kw, 

Writ Peti'don No....0f 1982 

C. 	P *IL d eY 0 	 •••• 4.11. 

	 Petitioner, 

Vs. 

Won of India arta others. 	 Opp. Parties. 

— 3 —a —• 

niexure 

Northern Railway 	
Form No.8 

( Order of imposition or penaltty under Rule-6((vi) 

of the ay Servants (Discinpline &Api,;641) 
Rules, 1968). 

No,' TG_8/A_3/1-81-RE/CN 3 	Divisional Office 
Luckuow, at 9/8/1982 

To 

The Co m. Paudey, 
Diesel Asst Lucknow. 

Through; LF/Lko. 

I hPve carefully considered your representRtion at 

14.7.82 in reply to the Mew. of Show cause Notice no.TG_8 

A-3/I-81/143/(ND dt 7.7.82 I do not find your representation 

to besatisfectory due to the following reasons : 

I/  Bxplenation not corAvince proposed punishment uty please 
be imposed. " 

therefpre, hold you guilty of ie charges viz, es 

specified in SF_5 of even no. Ot. 10.9.81 levelled against 

you I:W . I.:eve decided to impost upon you the peneltv of 

reduction to the lower Post. You are therefore reduced to 

19wer post of Fire:mei:LC on Pey Rs 270/- per month in grade 

210-270 for 2 year effecting future increments 1,e. with 

commulative effect. 

Conta 2/- 



Si giet ure 
Desiga. 
Station 

Dateo„, 

( True copy ) 
./C? 

2. 

2. Uatier Aule-18 of the Railway Servants (Discipline 
Ed Appeal) Rules, 1968 Ru Pppeal against these 

orders lies to 4141 (0P) provided : 

the appeal is subatted thib0 Ugh proper cane). 

within 45 days from the date you receive the 

orders, end, 

the appeal does not certain improper or ais-

respectful language, 

3. ilease ecknowleage receipt. 

Sd/- 
SiguPture 
Name„ (N o?, Singh ) 

Designation of the 
disciplinary 	)SriD,MolyLko. 

iltetkerr) 
A cKNOWLEDGBMLN T 

I hereby cknowledge receipt of Notice Na..•••••• 
k, 

	

	 OPtedo."1,,,see 
 issueu by Sr, D,It„B„/Lucknow iuflicting 

the punishmEn-4 reauction upon me. 
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12. 

"le Or J4..120, Sit.124/1(i11). 34.10/2(4.)/(0).. 

(b), 3•“..M/1(b) ALAI .1244/2(b) Livr-uto rifiut 

eidb Lmoic 	bolNi 01: my loco to look gunrils 

84,c1414 idà.41..4,4 1 siAul• of Writer 6146111 dels 

L44 via4t4t. 	6at elbu4 sloe Ock f;;o4 Wird 

4:111Y 1046 boha 314;4  C,1 Usi Loo 	111146 180001 or 

4111:14 the avirtet: sliva 	bio.lau by lous,uota 
c4— 

l000 Lody,  

I 1oLke,4 youtiLuously for liteM itVitriplug 

51.111 L 44i.L sot ulsjolly *is lb w 	abot 

oertnitt 	wbei. the 4uneho41b Oiskainy his 

otetrtit4 sigunl 	tbb kJibiver trns 	rnyibnte4.44. 

ly, WAN ko? 411.11c fog oPcOs stmr411,4 6164.,1, 

4aeu 	tpreu A,skiNyik1 bloo4,:4Ing 

sip'1 tter n 104 tilt, Ulm rekt,t4.‘„ u6e-- 

Same 40 gly Unwise 	alloutecl 1 4.1V 4̂iik 

tbeseme tist my Jaya .: tidoeoeu by fLi' b  CAI oul.,y 

et-rtbk1 the trnjA. iatbout giving a* 0041110. to 
'1E1 

look tbt esyect or Le61.neter sigunl 	,Ceom 

aly side, 4. triect 1.0 butte We Obis; to look 

sle.rixr 	‘e,11.410 	sky oriver uivuebo los to 

^11 rii?1, 316;4*1 4144 (NAN.i xubnugp$4 

nil riePi. sig4i .1 *13 AL.:. uAler of ifty urivtr. 

%f•tr exobaziging nmoi reptottetty nil Ago% 

Agra to my driver I tried my best to go botok 

oolati 13/. 
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s. ,c4c 

lel right signAl with the Wird Ated boTh the s es 

were not visible fro. ths sane lass At s Sins. 

	

10. ThAt 1  hAd to look contis4uously 	 siArting 

ots it ea Dot certAin thAt 1when late tier4 

	

wLll displAy his &Vining signal 	144 driver es 

Asking ns rwoo\teuly times to tine for duArds stsrtiig 

0401, 

Zikt 3,1 *Oa Dot ossjb1 br neo‘tilk to loot both 

sides At A tins Auu rrosi the $ans WO due to 3.014 

400 aids of sly 4.00o1  lt.ft side sletiou or ths 

sterVer signal of lius 	 urivor st‘Arall 

no to look gus135 starting signsl frost Ist7e rilos 

side trAok tea, be Ai or 21 4-oco 

Twit, 1 triad tior 	It to 3.01k 4140 kkok 	up* 

'18Sct of tOe atoiner aiguAl After lowidAsitt  os1.4144 

out qui exchAnging 3l dent signal with Jusra 

but The sytrtsr siguAl wogs 	ltiefors csaonsa 

ny *ids ea the &Alevines of thv stotirt•er sigol was 

Lot alDre %WM 2 or 3 aittt 	 i 	repo, 

buffer of wy Logo. 

That 1 wee Litsoueastrily 	 1001d1ai reksfroting 

exotkAnging %us All ri 	 Aitts Ord 

so could not look lizA %ifs Otle 0 otielbur• 140:1 

eoutd 6 
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sidt were rutin oNuses whioh moosivenlenctd me to 

look goals st'arting 64411 /louts elttt swine/. 
sigaN1 both Nt tAt tiate lada from %be siiime 4.41oe 
cant inuo ual y 	rthL 119, alL 1201  SiL 1q43/ 
for 	stArtei. 3 glen qui other stub Ns kpror 
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54. Mil( b) grkg. 	124/2,(b) reir Juitms st1rting 
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b) Loilitt; Atocou slue of loco 1,141 au slyness of toe driver 
stletitig of 14.'414 Ari.xe 	rtcblvtaii 1444.1 reetorfolug 

torirds stirtizig sjz1144 tiAchAtigliiii 111 Mont 41106%1 u+141blea me to look '441 	tIvr, AsktA, of sorter 
steaks. t.7%...t obfort 	 tt 

elver.... 
It is moS reSeuetrullY jerllyea 164'1' AITSrhouOur 

seivy 
be kleiAsed to Allow the liejoisitl tilect by iiiitlient 

gind set Naide the orders cit. 4.9.82* 16.6.8eAseu 

by 4r. 1/.4,1-.. Luck-ow itleo 3eriii:* of IkkvellNiet 
be 

restored Ind reiratIted on the
tcW. 

	post or .1.s-4,4,ktosi _ 
laii*e--4-3. Pe/V*114:4r for tatt lest 12. yelts. 144- C;3 

Lueicuto*, wItte 
21 4482 44.110ka a A61, 

(14Ai sJNisuey) 
bag441 k3  

14 # 44 Ambeigh Luokilow. 

.01. gar 
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sightl quad gOtos stotrtIng sienna oleo &lot 

visible from the slime klgos At Los etuAs 14,40. 

3, "ulty situItion of law atossiter 810011 40 to 

ithi.ob it us not visible from 0141* form sloe. 
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j Wkit01 03 ArAg4 rrow two root o4: sinner 

SliOdtla 

41•  iLurryiatss of driver lai stlerting the ;aging  

6, Wrecture iia line. 

71. 	Mu or $ los oollisou NW sof positioit, 

8. Aiy yosition, vocsibilititO %JO gotivlvits„ 

NzAtiA couvleki 	1400 410. 1b064 	tritia 

64 Dla iz line no.3 stui *fter somotiw, vtuuom. 010 

',.110Ady nd 	 rcidy to stIrt Ly uelvcei. 

sounded horn to wort the tmine  I loole,; 

observed *no; RtisfiL4 Wit the sIokrur 314011 of 

aux uo.j, ala tIktsr. orr to 4tootoli uet,  WU/a 

liu*„ I psysitto too gskoot or %he  

stIote: siiirtl to Ly ariv*r As kyr 4.4.119, 44.120 

3i4„ 1' 10), Its per Jh  100 4áC 34-179 gy drivsr 

ordkro4 Ab* to look g0448 ableutug $iiva ILO 

12/. 
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eyibartuiLisio oobstuurlq,lou 41,i4j jusiFiriku 	ifkil 

Order kleNse.1 

1. The violfitiou of rul Nlis 00 1,0 i tea 110114.111.0 

eforily Lurged iu 	 ettrtilig 

AVM nal %h. exolMISIIIIi All right slgol. 

1,1/r. 
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Chsrge sheet in connection with the nbove.ossco  

5,4 

, 

. 	. 
23. Malt I sent buWble typlicstion eor mifilktu 

Ind asucellstion of the CiAler of nor Ito vor 1= 
I 

by e logistured 4/1 . on 1065.82, tbr 5Eettir reconel1. 

ueo4tion on 14Y 1))Osition, yoesibil tics iz %hie 
. 
ost.. 

24. .Thst the alto *Div en/airy W143 LOV1104 R8 pr 

freeli S1'.7 Med 11,5,82 received on 21,5,82 se 

ouch unprocedurs1 "3J(1 fnuclulent %ley eta Adopted 

by.  respecteu Stot/Lko 	tnking ur elect klimice of 

the otrirgeff. 

Sibint7u,,,.. 

-200. ,Tbn I tried to see r=e• bon:uo trid submit ?In 

for resrmiging euquily for 

=lug the fact in this connection in sbco •611e0 

N.E10//1-ko 	un.procedurn end foludulient way wee 

tdopted by Sia/Lko in tetidng ivy qopeipteitioe, where 
a,413 ahlitd 	bitAgilkv • 

r.orver order:kJ up to' put up en lipieeel end • et•• 

fissured to 1oc41 the utytter. 

27. Thmt I tfigs cmileu nrin to fitteri0 eml41ry in tbie 

corzection At OW ,dtd 8.6.821  I etteulod the eoquiri 

uu 8.0.82014 91-1tvU iy positioZ1 

to retake Cted eii4ty offiCer, tuftiar vatiefying 

contd 
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66 'PO Melia the oitiot off4w uoiseac_s4 

14/30 hrs. 

144/30 nes ou 15.5•t)2, Ay Acolytes/4e wee ktit5  

Q.A4u_clia' 	DmE/LIca • 

"ilytOit4 4tI/A.i‘Q 4Q 1.91/A-414014401  stfUOCki 1101 

corner of si reversion wets 08100 0% lige Immo 

titct without giving Le obelus for perso101 

interview so ess I sight Ltd bbeli e.441eined 14y 

kositiont  tae1bilh1its filAd M OS1Illtit 3 II. INAU 

tilbe of steirting the: 'Leda etui ocourence of us 

side oollison els I eareledy told explqinftw in ay 

sVrteelent detect 11.11.81 in defence to the 

°Nita 9/. 

6 



6. 

loug boo aide or ay Loco from A  slate rftok rot* 

laWera of my 4.000 aheSt WAIL 440 LL motiou. 

itoit olipu tuttm 14 Ckbiu 1.204,  thozNiging %11 

rigut sAl 	tlic,  600u tritu my best to louic 

14t1u tut ohsi.ruptioh tug routtui stArter 

8144011 4443 141 ViSiCat foot my &Joe uue 40,1,puroiture 

ftu60 lorag boou se or my 1000 110 staW 'II 040 

to) go to Orivte a1 g lo kl•lau suite  Liut 
r—r— 

*hilt my Orivfer 	bralk:ea *Loa iowi 	Wu 

tr"ihi steal oluU 	es-144A orga sit slue quo 

wita tht iøjjtutiiut or 1.ö0.Ui zrom 

Lrivers slob. 

lb. 	Xmet taus tut vioiltiou of G4.119, j.4.l201, .12/1 

(e) ii041 uut to 1xoos LtotssAftly 	1,0,4000i 

i. 120, .11%. 12q/ 1( 1.1 ). ...i:1.115/ 2( 4),/( 	04441,6 

1?W1(h) okhd SA0.124/2(0) ois 	446100 34.0i J40179 

otuU up other luu1ble or visibls sip.% WAS 

to LK. 	pLr Jr676('). 

se 	ounr,p SLACCI• tAMALigl000kie,06/5:48/4i,3/1„.81/ 

414//ChL  at. 10.9.81 wAs rtotIliskiD 2,4.i 	1i  

youe 44:11ct 'nett i3 ULOAAILU humblt sVittakut 

41,140 11.11.81 quo trieo to exploits the tRot fuu my 



4. 

sigael Ego ilia". by .Loug hood Loot) Do*. 

64• 444414. tio• uriver oterteu the %rein witbout glvlieg 

0 4  414X40 to look Ariz tbeespeot of ttitt wrwir 

siguel from my side before sterilug tue troll. as 

the Aspect of stAr%er sigoel wets biddeo by lost*. 

hood l000 body Rod ordered sae to exolows 	ridut 

siguel drill the 4uerd es per 44.172/1(b) ItisA List.174 

2(b), 

	

1, 	Thirty Do other Rudible or visible siguAl aes giveu 

to ma,  As per 44.7600, 

	

8, 	4st I followed el/try lAwful order of arieer 

Ile per 01M 	QA.179 eud obeytd other rules As 

fbree it Veit- 	$8iblt t s ik the selutiAoes of 

the side oollisou. 

	

9. 	it I wea not ix feat negligent*, leek of 1  

Vi 	81400 l•irkiA 3 3 t i Ay S Cifb • I obeyed 

rules rigidly out tree violntilou of eu1.6* &awn& us 

ctierges sheet /Rs ow to loug hood side of ay 

logo, 144% slot situAtion of Um smote sigdil 

of libt Do3, gufA 	diskamly their evicting &loofa 

from plet; from side, eua toe aelver uld Dot give 

mi 	obemoo to so al sidt Nod ordered se to exobeoge 

ooniol 5/. 



2. 
	 *iv 

Leval wits staying ou the libre.sui 

The Jett of the %rids %ad Ak  On to 6311 4410S1 611$1,6  r 

who wort prima, Da duty were respousible lot tue 

givtug 	as slawals %La *101%1 iz ts ']so fuilY 

for :nee sigLftl, data the aaliwol. 

lUke Wks wt. oletr, but tbsa 4u4t1%a, Jtlitioli mutter 

k& 	 $t 84011 isikse Wive Wide rase sigooll to 'crane 

the Legligewe neibot the driver, ohNii both the 

ftievellowt Rad raiLs cosvgulou istoblirgo or trilhis 

to ofth they be resioosialble, idbr this kind or 

ittoideoco beortuse of the 3.'notiot  by Ulu ootiskirsoy 

Of %Ards  Afitibit *Aster 9 /441 si gun 1.%4A  were 

reskousible for this tilid of fftleo siousil 4146 

vets souie by %bosh, ill this 	etloas Ur' 4uessO. 

,.itittiou rester 1.14. 3104141 emu etre wly...eeop-s, .bere 

is tu. tirelt 	 e :irt) r Oki the floe of lobe 
,Ac 

recoru of tbe (rise s . 

rif 3, Iblett ,tbe eypell'eat is 1100 lamb sorry ihr olds 

O011i000 goor‘Vd atalk be rots oil duty but be 

begs to shoo Wit ewfgs not 014 Ault, Liegl,loesioet  

losok of vigilence or slioku, ss is to-f.re stArtihe 

the trill% ze bato to obey Imo ottrtreut slues 

of rules fa,* taro okposite sillgoes blUdota by loug 

Aa000 Loco body *mob otbsr 'are gIvele  below 

oolitd 3/.. 
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In the HOnible Hi& Court Of Judicature at Allahabad 
' Luck!),Ow Bench, Lucknow. 

writ Petiti; No. 	 

Pandey„ vs.  

Union Of =dia. End Mother, 

of 1983 

' Petitioner. 

• 
	Opp. PttL'tie 8, 

.• '—,""41"*410-1104,'"4140-0"'Od"' 

,7  

-r 

. ma . ao.... awe •••• •••• 4. . am • e. • Ow e al. • •.• 0 am. dr ..... . 4. 

Annexu.re NO, 
c 

Before the Addl, Div, Rail Manager, NeRly Lucknow, 
Appeal Noof 1982 

PalicleY, 	 Appelleat, 
Vs, 

Sr Divl, Medi Engineer Rly N,Rly 
Lucknow End others. 	 Opp, PErties, 

Appeta aganst the order dt 4,.82 passed 

by Senior D.tii,E, Lucknow under dule 18 of 
the itaiivitsr Servants (Discimpline & Appeal 

Rule s, 1968). 

Ref';`.. PUnishment notice nO.TG-8/A-311.81 dt 4.9.82 
Recd. an 16.9.82. 

In this appeal  the appelladt Shri 

peacieyt, Diesel A.ssistEnt, k Railway, Loco Shed, 

Alatabaghr  Luck:now,. statos as under 

That the appellatt 	• Panuey is a appellant of 

the case and he is fulay conversant with ail• the 

facts End allegations Lade by the Railway Authority 

here is a great apparent error on the face of 

whole records of allegations, 

2.' That this is & case concerned on the Railway 

Sktion atKiinpur uentral and the Avaal Bixpre 88 



1 r, 315 
3. 

If 2i) 

Down was staying on the aforesaid Railway Station 

The Guard of The train tmd Asstt. SiGation Master, 

who were present on dutorr  were responsible for the 

giving false signals und signal man is also fully 

responsible for false signal,. when the Railway--

line was not clear, but the Guard, Statics Master 

No- 

and signal mat have made false signal to create 

The negligence against the driver, when both the 

appellant and his companion Incharge of ialgine 

how can they be responsibler  for this kind of 

Incidence because of the facts, by the conspiracy 

of Guardr  Station Master and signal mat4 were 

responsible for this kind of false signal which 

was made by them, in This allegation, the Guard, 

Station Master and signal mix are witnesses, here 

is the great apparent error on the face of the 

record of the case 

That the appellant is top much sorry for side 

collison accrued while hew as cal duty but he 

begs to show that he was not on fault, negligence, 

lack of vigilence or slackless as before starting 

Vac Wed; he had to obey two differeut sioes 

of rthles from two opposite places hidCen by long 

hood Loco body each other are giiveil below: 

3/ 



sv 
a) GIL.119, GR..124. and S1L122/1(a) to lock COLVeOtt 

sigL,‘.1 and lint shed,., to examine proper auchority 

to proceed and cal out the aspect of tile sig..ltas 

to Driver which wAts possible from left side of 

niy Loco, 

and 

b) GR-12u, 3R-120/a1(iii)r  SIL115/200--- (b),, 

SR- 122/1(b) and StL124/ 2(b) to look Guards 

starting signal and exchmage all right sigaal 

with the guard awl 0.3.1 out the sigial of Guard 

to Driver, which was possible from At, side of rly 

Loco body, 

CA 

  

That when I attzched rry Loco on load ai..d after 

SOIV "dille WACO= wE s re actor end tri1 gohe geatly 

to start iv Driver sounded horn to sta.et 144e 

train, A. looked clay observed 4,1 sa.ti sfie 

144..t t,t4e sit.9....l of line 	viø tekeil off, 

I called oute 	o 14,,y Delver es per GR-1191  

GR.12o d SH-122/1( ) filom leti. iue of ly L,ota./. 

 

‘2,b 

 

  

1 

5, 	That my drive& Ls per Git.100 	Git.179 trederea 

iny to obey GR_120; SA-1.2()/(1.1.i), att-11/20)(a)--- 

(1)) to look Guards Rte 	g Si a to s..art, the 

train, I looked cle‘rly aLd called OUT, the same to 

my driver, During this periodt.ie su‘r*Ger sigLal 

was not visible from, that place clue to stkTter 



AS' 

, . 	ii.,,,  \ 	: 
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4, ie 	,„ , 	-• --.. -.. , .' 

1 

4. 

signet1 was hidden by long hood Loco body, 

6, That the driver started the train without giving 

me a chance to look after gain, the' aspect of starter 

signal from my side before startini:g the train as 

theaspect of starter signal was hidden by 'cog- 

hood loco body end ordered me to excheege 11 rignt 

Signal with the Guard as per SR-122/1(b) and SkL 

(b). 

7. 	That no other audible or visible signal was given 

to me as 014  GE2716(a), 

That I followed every lawful order of my Driver 

as per Git..100 aud GR-279 and obeyleu other rules as 

for as it were possible to me in the sequences of 

the side collusion. 

9. That I was not in fault, negligervcel  lack of 

vigilence or slackness from my side. I obeyed 

rules rigidly but the violation t'?f rules shown in 

the charges sheet was due to longhood side of ay 

Loco, left side situation of the starter Signal 

of line no.3, guards display their starting sisal 

from place from side, the eaid driver did not give 

me a chance to go my side and ordered we  to exchange 

5/_ 



• 
. • 

,4* 

CPS 
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-Y• 

all right signal with the Guard and both the sides 

were not visible 'from the same lace at a tine. 

  

1 
	That I had to look continuotisly fdr Guard-starting 

signal as it was not certain that when the Guard 

will display his starting signal and the driver was 

asking me repeatedly time to time for guards starting 

signal. 

11: That it was not possible for one man to look both 

sides at a time and from the sase place due to long 

hood side of 	Loco, left side situation of the 

  

starter signal of line no.31, and my driver ordered 

me to look guards starting signal from place from 

side back foot board of rry Loco., 

12. 	That I tried my best to look and repeat again the 

aspect of the starter signal after looking, calling 

out aid exchange all right signal with Guard, 

but the starter signal was passed before I reached 

Py side as the distance of the starter sigoa was 

not more than 2 or 3 meter apart from the front 

buffer of My Loco, 

14. That I was necessarily engaged in lookiwg repeating 

and exchanging the all right signal with guard _ 

so could not lock line Ebead due to curature arid 

6/_ 



_ 

long hood side of roy Loco from RI; side back foot, 
• 

board of ply Loco when 'orain gone in motion. 

14: 	That when I entered in Cabin after eh aging all 

right signal with the guard tried rry best to look 

line ahead but obstruction and routing starter 

signal was not visible from my side due to curaT,ure 

and lang hood side of my loco so I 'stood att once 

to go to driver side to look the sato. But melgu_ 

while my driver applied brakes and I saw that the 

train stood tad my engine was slight side and 

collided with the train engine of 155-u? from the 

Drivers side. 

15, That thus the violation of Git_1191  Gk-124 Sr-122/1  

'(a) was due to I was necessarily engaged to obey 

GR. 120; SR- 120/ 1(iii SR_ 115/ 2 (4 ) 	(b )1, SR- 

122/1(b) end 34.124/ 2(b) as per GR-160 and GR-179 

and no other audible or visible signal was given 

to me as per GR.76(a), 

16: That a charge sheet bearing No,SF..5/T1.8i64L3/ 1,-81/ 

RB/CNB dt, iu.9.8 1 was received on 2,11. 1981 in 

your office 'and I submitted a humble l istatemEnt 

dt 14 1481 and tried to explain tile fact aut zi 



v-J) 

Aph 	 7 6  

position, possiblities aud activities in defence 

to the above charge sheet. 

37; That I requested to get copy of document, and 

witness so as I might had been defecceci ay case 

personally but no issued after trrice request. 

18, mat I was informed that Shrilak Raj Sharma, 

' 'UT/Lei/LK° was appointed as kequiry „facer and 

the 'IAR enquiry was fixed on 24,40 82 but tne date 

of Enquiry was caucelled. 

- 

That I was surprisugly called undr rest to see 

SFI/Lko in his office at 9.0v on 15.5.82 without 

Lay nice in advance as per procedure, where Dv 

acceptance of the charges was taken by respected 

SFI/Lko intentionally in the sense that the rules 

pertaining to my duties just before sttq-ting zue 

train were lidolated in the case due to I was 

engaged essentially to look bud ID Xel Eirsge GUtorg S 

all right signal and not in the •senv that due to 

my fault, negligence, :tack of vigilence or stack.: 

ness from my side as per explanation of charges, 

order, pressure, threatening, afterward saying 

in the mgraier of request giving full assurance 

for no punishment in the name of honsble Sr IME/Lko, 

8/- 



8, 

20. That I requested for lenient view ii.consideration 

of iky position, possibilities end activities ht 

the time of starting the train in the case,. in 

accordance with ikw sli,atement dated 11.11,81 in 

defence to the charge sheet, with the hope 'twat 

rry case could had been considered sympathetically 

but after giving full assurance it has no; been 

done by respected SFI/Lko. 

21, That it was not opened to we that repeated 

40- - 	 SFI/Lko was appointed as enquiry officer cc 

this caser  before writing and sigLing 'we papers 

and on the same date respected SFI/Lko omered 

me to atI,PLd tte Office of Honible Sr Dika/Lko 

Ell 14/30 /II'S. 

22. 	That I attended '‘;:ne office of k[onible Sit DhiL/Lko 

at 14,30 brs 	15.2.82, try acc..eptence wes put up 

by respected 'SFI/Lko to Hole ble Sr `D/Lko whe re 

the order of my rtservsion was passed at the same 

time without giving rre a chance for persona 

interview so as I might bed been exp].uittea 

position, possibilities and ts4i'dvities c.Z Itte 

time of starting the train and occurence of the 

side collusion as I already hd explained in my 

statement dated 11,11,81 in clefence to the 

9/- 
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charge sheet in connection with the above_cuse, 

That I sent a humble application for revision 

and canecellation of the t-irder for nvir reversion 

by a Regd. AiD ci 19,5,19b21. for consideration 

on my position, possibilities in this current 

case, 

That the date of my enquiry was not fixed as per 

fredil SF-7 dated 11.5.82 received on 21.5.82 Us 

such unprocedural Eild fraudulent way was adopted 

by respected'SFI/Lko in taking ny acceptailce of 

the charges. 

25.‘ That I tried to see Honfble Sr DA/Lko End submit 

an application by hand for reareariging enquiry for 

tiding the fact in this connectio4 in Loco Shed 

' 'AiiV/Lko &s un-procedural and fraudulent way was 

adopted by wisiLko in, taking acceptence *here 

' Honlble Sr TAE/Lko ordered we to put up Eih appeal 

and assured to look in the matter, 

27. That I was oealed again to attend enquiry in this 

connection at CNB Oa 8.6.82, I atignded the enquiry 

OL 8.6.82, clLu clL 	Ly posit dial & 

to respected Enquiry officer, Aft fir satisfying 

-10/- 



with nor clarification the enquiry officer relec..sed 

me for duty on the same date, 

',17. 	what respected' SFI/Lko gave me full satisfactiou 

to consider toy case in accordtece with my statement 

under procedure and endorse the facts al4c1 rr4r 

position and possibilities in his findings but Le 

did not consider d fixed responsibilitie s of 

violation of the rules and resulting which side 

collusion on me and the penalty of reduction uas 

been imposed upon we, 

28, That now I beg to put the following ruain reasonable 

facts due to which ...could not look and repeat the 

aspect of -the starter signal again after receiving 

repeating .iAnd e xch magixig the guards starting tad 

all right sips' and could not looic. trhe line and 

AO" k 
41” 	 routing starter sipal ahead .When Vain gate in 

2.10/ rooti011y  Which have been ignored by respecteci SFI/Lko 
) - 

k'S , RfrY"4. 

 

in his enquiry 4ad fidaings for your satisfacticn 
# 

; 	 sympathetic consideration bald Justine d merciful 
‘..z,441:4;eserc.:* 

order please: 

a,, The violation of rules was due to I was unneces_ 

sarily engaged in looking the guardp starting 

signal and 'the a echaging all right 'signal, 



' 
r- 

  

\AC 

-ir 

11, 

2, AJalag hood side of my Loco duL,  '40o whic; staeter 

signal aid guards starting sigaas were aot 

visible from the sumu place at the same time, 

3*  Faulty situation of the starter sigaal due to 

whica it was uot bisible from plate form slue, 

4, Situation of my loco at distance Uot more tham 

2 or 3 meters Vart from the foot of starter 

signal, 

5, Hurryness of arivur in s4aeUing the train, 

6, ..urvature in line, 

7* 	Cite of side collusion aria wy positiou„ 

8, My position, possibilities Mid activides, 

When I coupled my loco no, 13064 on waia 

64 Da in line up. 3 aud after sometime, vaccum was 

eeady aad trata became ready vo stArt my ariver__ 

souaded horn to start the train, I loOked clearly 

ouserved arid satisfieu chat the slAror siguida of 

line no,3r  was taken off to despat4h the train 

via South line, I repeated the aspect of the 

starter sigaa1 to my driver as per GR_119, OR-12u 

Si 122/1(a), As per Gr-100 End GR2179 my driver 

ordered me to look guards starting signal aud 

12/- 



rsto 

l(
I
r44°' 	

ot• ""1 

014--w  

12. 
	 zv,k 

as per GIL 12U, Sit- 12U/ 1( Ili ), Sa.. 115/ 2 (4)/ ( a)..- 

(b 	3R-122/1(b) Mad Sa-124/ 2(b) I went to right 

side back foot board of my loco to look guards 

starting signal, The aspect of starter sigiaal was 

not visible from the right side back foot board 

due to long hood side of my lco as the aspect of 

while the starter signal was hidden by long now 

loco body. 

I looked continuously for guards starting 

signal still Ile did not display as it was not 

certain titat when ttie .uards gill display his 

starting sigesal and the driver was asking Lpeated.- 

- 
	 lit,. time to time for guards starting signal, 

-k 
Vilea *ale gudird uispldired 	s-4d4rtitig 

signal after a long time, then I repeated ttie 

same to my driver,' ‘Ithen I shouted , rigatt at, 

the same time by driver enforced by ASit on duty 

started the train without givtag me a chacnce to 

1,x,k the aspect of the started sighial ai;aii4 from 

my side, I tried to enter the cabin to look 

starter si pa again, but my driver ordb red me to 

exchange all right signal with guard, I exchanged 

all right signal as per order of my driver, 

After exchanging 44d repeating all right 

signal to my driver I tried ror best to go back 

13/- 
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13. 

to illy side to lock and repeat again the aspect of 

the starter signal but the starter signal was 

passed before I reached my side as before starting 

the train my loco was sting at a distaace not 

more than 2 or 3 meters apart from the foot of the 

starter signal. Thanr  I tried at once to look ahead 

but line and routing stLeter signal aaeaa gas uot 

clear of visibility from my side due to long hood 

of my loco and curvature. 

Within no time, I stood at once to go to 

driver side to look the same, In the samP time, 

driver applied brakes and I saw that the train 54o0a 

with a slight side collusion with the tea= eugine 

Of 155  UP. 

In such momentary occurence I could not get 

a ohaude to look the starter signal again aau Ude 

ahead after looking exdhanging aaa repesting the 

Guards starting signal all right sigaals. 

No other audible or visible sigaal aas given 

to me as per GR.716(a):  

T h u s 

the long hood side of my loco, left side 
situation of the starter signal, Right side 

situation of the plat form, the displaying 

of guards starting signal from platform__ 

14/- 
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side were main causes which 'Inconvenienced 	to 
look guards starting siEpal along with starter 

signal both at the time and froni the same place 
contunously as per Ginrupr  GL.12Or  SEL122/1(a) 

for looking starter sigual and other side as per 

GIL-120j  SB-120/1(iii), SL-115/ 2(4)((a) — (b)1, 
34422/10:0 and SP.124(2)(b) for guards starting 
and a11 right signals, 

No other signal (audible or .)risible ) was 
given to me as per GiL76(a). 

b) 	Long hood side of loco and hurrynes of the driver 

in starting of train aftAr ray receiving and repea4ing 

guards starting signal and exchanging all right sigaal 

unabled me to imk and repeat the aspect of starter 

sigial train before starting, 

Prayer,, it is most respectfully prayed that your tionour 

may be pleased to allow the appeal filed by appellaut 
aid setaside thr orders dt 4,9,82 & 16,6,82 passed 

by Sr 004,1i. Lucknow and service of appellaat be 

restored and reinstated on the post of itsstt, Diesel 

,as he is performing for the last 11 years, 

Lucknow, dated 
21,9,1982 

(True Copy ) 

 

Appe 
(c. 4 Pandey) 

Asstt, Die,r1 N. lay 
Aiambsei, Lucknow, 
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resident of 

CCeivt,  

do herey solemnly 	- d state Gs under: 

1. 	T1-4,t I urn working s As-c#, 	
Le.) 

Liffice, ;,:orthern ailwLy, Lucknow. I h,_.ve 

been duly r..uthorisod by the opposita ot_rtios to 

V 
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-4 	 2. 

file the instant reply on their behalf. I have 

gone through the contents of the writ petition 

and have perused the official mord of the case 

and as such. I am fully conversant with the facts 

mentioned hereinafter: 

That the contents of Par2s— 1 & 2 of the 

writ petition need no comments. 

That in reply to Para-3 of the writ peti—

tion, it is stated that the petitioner alongwith 

the driver l Sri k. Zahiruddin, was booked to work 

on rigine No. 18084 on 9.6.1981. i%ccordingly both 

the persons got their engine attached with 64 Uown 

hwadh Express which was received on Platform No.3 

at Kanpur Central Railway Statior and bound to 

move towards Lucknow. 

That the contents of Para-4 of the writ 

petition are not admitted as alleged, henceA denied. 

In reply thereto it is stated that it is clarified 

that as per Enquiry Report submitted byte Lnquiry 

Committee, it was proved that the petitioner as 

well as the driver of the trair (who is Lpp. Party 

No.7). the writ petition)violoted the safety rules 

and started the train while the signal was not'OFF' 



3. 

	 ft6 
(the indication to start). Further the patitioner 

also failed to satisfy himself that the line 

before him was clear of visible obstructian. 

That the contents of Pura-5 of the writ /11, 

petition are not correct, hence denied. In reply 

thereto it is stated that the petiticner started 

the train without prxpoz nothoxi4 to ptomaad 

satisfying that the correct signals were shown 

and the line before him is clear of visible obstruct-

ions. Further he started the train without proper 

authority to proceed and he also failed to repeat 

the aspects of signals to his driver. 

That the contents of Para-6 of the writ 

petition are not admitted, hence denied. In reply 

thereto it is stated that the petitioner has 

already admitted that he violated the safety 

rules by not observing the aspect of signal for 

his train. Uhile the situation of the starter 

signal from the engine was hardly three meters 

ahead. 

That the contents of Para-7 of the writ 

petitipn need no comments in view of the fore-

going paragraphs of this counter reply. However, 

it is stated that tiln due to negligence en the 



4. 

part of petitioner and the driver the Express Trcin 

met with accident. 

P 

8. 	That the contents of Pcra-8 of the writ 

petition are wrong, hence denied. In reply thereto 

it is stated that it is evident from the Inquiry 

Report thct the petitioner acted negligently while 

on duty as c result of which the cccident took 

place. 

That the content of Parc-9 of the writ 

petition need no comments as the petitioner was 

not asked to submit his explanatior on the issue 

mentioned in the para under reply. However, it 

is stated that the f,cts of the case has -lready 

been worked out in the repdat of the Inquiry 

Committee and the petitioner was held guilty for 

his negligent performance of duty. 

That the contents of Pcra-1C of the writ 

petition are not correct, hence denied. In reply 

thereto it is stated that the Inquiry Commit'Lee 

while recording the statements of the petitioner 

as well as of driver, gave him all reusonable 

A 
r opportunity by providing him relevant documents. 

The enquiry Committee in its findings held the 

petitioner guilty for negligence in performing . 
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his duty and for violating the safety rules also. 

That the contents of Parc-11 of the writ 

petition are wrong, hence denied. In reply thereto 

it is stated that the Administration took action 

against the other staff also who were held res—

ponsible in the said case as per the provisions 

of Oepartmental and Appeal Rules (0 & 

That in reply to Para-12 of the writ peti—

tion it is stated that the petitione.: was served 

Memorandum (5E-5) dated 10.9.1981 containing 

the charges levelled against the petitioner.Hnything 

contr,ry to it is denied. 

That thtnall%64a°14 Para-13 of the writ 

petition it is stated that the petitioner submitted 

his reply to the memorandum of charges which was 

suitably/p—roperly considered by the Competent 

Authority and thereafter necessary orders were 

passed. 

That in reply to Para-14, 15 & 16 of the 

writ petition it is stated that a notice was served 

to the petitioner by the Competent Authority to 

0:Tr\;0W 	initiate an inquiry as per extent rules and a 

notice dated 8.4.1982 was issued by the Enquiry 

U ' 
Officer to the petitioner to attend the inquiry. 



While attending the enquiry on 15.5.82 and 

'16) 
making statement before the Enquiry Officer, 

the petitioner mode an endorsement on the 

statement sheet that he had accepted the charges 

and requested for lenient view to be taken. 

The contents of endorsement of the petitioner 

is being annexed herewith as Annexure No.3-1 

to this writ petitio0. 

15. 	That the contents of P-ra-17 of the 

writ petition'are wrong, hence denied. In reply 

thereto it is stated that the petitioner was 

afforded full and all reasonable opportunity 

during course of inquiry. 

	

16.. 	That the mentehta eR in reply to 

Para-18 of the writ petition it is stated 

that as per extent rules the Competent Authority 

may change the Enquiry Officer as and when 

required considering the reasonable grounds. 

	

17. 
	That the contents ;:f Para-19 of the 

writ petition it is are not admitted vs alleged, 

hence denied. However, it is sJbmitted that 

the 'Dora under reply need no comments in view 

of the fore-going paragraphs o.:= this counter 

reply as the sme has already been replied 
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	 1D 

in in the above puras of this Counter Reply. 

16. 	That the contents of Pare-20 of the 

writ petition are admitted to the extant th_t 

the petitionerx,  submitted a representation 

dated 14.7.1982 in reply to show cause notice. 

The competent Authority passed the appropriate 

orders of punishment after considering it 

properly. Anything contrary to it is denied. 

19. 	That the contents of Para-21 c tha 

writ p—etition are wrcng, hence denied. In 

reply thereto it is started that the Competent 

Authority passed the orc:ers of punishmennt 

on 4.9.1962 f after consi6ering his represent—

ation dated 14.7.1982 and said orjers wore 

communicated to him well in 

20. 	ThLt the contents of Paru-22 of the 

writ petition aretdmitted to the extent that 

the appeal of the petitionor,preferred against 

the punishment orders dated 4.9.1982 was consi—

bered by the. Appellate Authority and the 

punishment was reduced from "Reduction as 

Fireman 'C' for two years "to" Reduction 

in grade by two stages for one year" and rest 

of the contents of parc under reply are not 
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edmitted, hence denied. 

21. 	Thet the contents of Pere-23 of the 

writ petition ere wrong, h:Atce denied. In reply 

thereto it is steted thet the Appell-te itithcrity 

us fully competent to decide the eppe..1 cf the 

petitioner undur the extent rules 	:uch the 

allegc-tions mentioned in vre under re!dy ere 

vehimently denied. 

Thet the contents of Pure-24 of the 

writ petition are wrong, false ond frivolous, 

hence denied. However, it is submitted th t no 

specific comments ere required to be given here 

es the seine has lreedy been mentioned in the 

foregoing perLi7raphs of this Counter Reply. 

Thrt the copy of the writ petition 

provided to the answering opposite pLrties 

does not contein the Pr-25. 

k4‘ v9 ,  

= 

Thet the contents of Pr-26 of the 

writ petitiun ere wrong, hence denied. In roply 

thereto it is steted thet no specific comments 

ere required for the pere under reply 5 the 

contents of the oeme has elreAy been replied 

in the foregoing p;:rugrLphs of this C:2unter- 



N 
9. 

Reply. However, it is stAed th_t the cuse af 

the petitioner was decided on merits by the 

Competent Authority. 

25. 	That in reply to Pnr-27 of this 

writ petition it is submitted thct uAevision 

Petition WQS received from the o-titiner which 

was decided by the Competent Authority und the 

punishment which was reduced in the appeal w:.s 

uphele.Anything contrary to it is denied. 

26. 	That in reply to ?ara-28 & 29 of 

the writ petition it is stated th't the allegat-

ions col tho petitioner made in pure under 

reply have no reldmiLncy with the merit of case 

us such it needs no admission or denial. It is 

als-o clarified that whatsoever monitary loss 

cuaed to the petitioner which was as a result 

of implementing the punishmentlorder. It is 

further submitted that the allegatiens of the 

petitioner mude in p::.rcgri.iphs under reply are 

wrong and incorrect hence denied. 

27. 	That the contents of Para-30 and 31 

of the writ petition are false, frivolous i.xid 

E fobricuted and wrong, hence denied. The 



Doted: f6T1t1  3 

\r]  
10. 

"A'‘3  

grounds tuken therein ure not sustainuble in 

the eyes of Law and the writ petition deserves 

to be dismissed throughout. 

If" 

Lucknow 

ER IF IC riT I LN  

N 

do hereby verify that the ccntonts of Para 

of the instant reply are based 

on personal knowledge and belief and those of 

poros ;1 .4-t 2-( 	are based on knowledge 

derived from the perusal of records of the 

instant case kept within the official custody 

of the answering opposite parties, nothing 

material has been concealed and nothing stated 

therein are false. 

Verified on 
	/5w.. 	the day ofOck 

at Lucknow. 
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The Pregident of India cle Iter-eby appoint no antharisn Siirl. , „c (; , , 
/ . 

.e., 	• % • #19741. :i1(77C414 
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 appagr, act, apply, plead In and prosecote the above described suit/appenl/proeeedings on behalf of the 
Union of India to 41e and rake. 

 back documents, to accept processes of the Court, to appoint and instruct 
Counsel, Advocate or Pleader,- to 

w

ithdraW RN deposit moneys and generally to represent the Union of India in the above descriked,sult/aPPeal/ProcceniAtga and to do all things incidental to 

FlIell IIPPellriggi acting, applying 

Plead:44i arlil ProsectIting for the Union of India SUBJECT 
NEV

ERTUELESS to the condition that unless express a uthority in that behalf hal previously been obtained from the appropriate Officer of the ciovernment of 

 

iaid Caunsol/AdyonateTheader or 
Any 

Conngel, Adromt or pleader appokitccl by him st,all not withdraw or 
Withdraw cram or 

abandon wholly or pertly 01! ,fiuitlappea!,/eleinVciefenee/proceedings agaimt all or any 
defe!..respnleirmtvg_ppoor,t,ya!ntlflioppKite partiet1 or enter into any tlreente.nt, settlement

;  or compromise,. 

ctille..,

-) ,'-vitlapp,?v,proceObr 'slake wholly or partly adjusted or refer all or any motor 

Or flatters arising OP 

in 6415.11 ,. ''i to Arbitration 

PROVIDED Ilia in exceptional circamtances when there is not 
mtiticient time lc 

eolistilt :i411 appl'epri:t4 OillPer 
of the (3overrimogt of India and 

44 offilF!3i011 to gOttie 
or comPronlis.o Would bo 

tiefta i toly 

prejudicial to the interest of the (loyetnment of India Ind said - Pleadep/AcivociAte of coniml may 

enter. Aet
into Any itgreeintnt, settlement or compromise whereby the 

mitinppeal/proeeeding is/ aro wilouy or partly adjust 

#;d

,zO 
apeciAl reasons fig. c•nterlAR 

into flip 
agreement, settle ftlent or compromile, 

in ovary such ease the said coumel/Acislestatefpleader eimll room' awl egmrniinicate forthwith, to tke said 011f:el' 

. 	The Prasitti3nt hc.:reby kttters to ratify p.II (1,-'6 (lone by the aforelaiti 
	„ ... , . • . • . • , , , 

b „ „ • .... . • ' . • 

w 

e:  
in pursunce of this atgihority. 

. ,,,,,,,,, . ........... • ......... . 
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IN 

India this the.. .17 	
... . ................. 

WaNEss 

waEREor the.. presents am duly mooted for and on be!illt 
	

prniqdra ................ 	.......... t- 

Plaintiff 
Defendant 

Defendant 
Plairltifr 
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